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BEFORE THE NATIONAL GREEN TRIBUNAL  
PRINCIPAL BENCH, NEW DELHI  

O.A. No. 1332/2024 

In the matter of: 

Kashmir Singh 

....Applicant 

Versus 

1. State of Himachal Pradesh through Principal 

Secretary, Environment Department, Government of 

Himachal Pradesh. 

2. Director, Industries, Himachal Pradesh. 

3. District Magistrate, Bilaspur, District Bilaspur, H.P. 

4. Central Pollution Control Board through Member 

Secretary. 

5. Himachal Pradesh Pollution Control Board through 

Member Secretary. 

6. M/s. ACC Ltd., Gagal Cement Works, Post Office 

Barmana, District Bilaspur, Himachal Pradesh. 

	 Respondents 

ATTESTE D 

Oath Comm 

Membir 
HP State Pollution Control 
Shimla 	 - 
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RESPONSE ON BEHALF OF 

RESPONDENT NO. 05 i.e. HIMACHAL 

PRADESH STATE POLLUTION 

CONTROL BOARD. 

Most Respectfully Showeth: 

1. That the instant Original Application has been 

registered on the basis of a letter petition dated 

23.09.2024 of Sh. Kashmir Singh, son of Sant Ram 

Thakur, Village Khetad, Post Office Barmana, Tehsil 

Sadar, District Bilaspur, State of H.P. wherein, it is 

averred that air pollution is being caused by 

operation of M/s ACC Ltd. Cement Factory at Post 

Office Barmana, District Bilaspur. It is mainly 

alleged in 0.A./petition that M/s ACC Ltd. is 

manufacturing cement from several years and dust 

flying from cement production process is 

accumulating on pathways, roads, residential 

accommodation of nearby people, endangering the 

health of people. It has been further alleged that dust 

separation system and other pollution control 

systems are not functioning properly and the 

management of Cement Plant has failed to prevent 

and control fugitive emissions in an effective 

manner. It has also been alleged that officials of the 

C, 
ATTESTED 

Oath Commissioner 

Member Secretary, 
HP State Pollution Control 
Shimfa 
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State Pollution Control have failed to discharge their 

duties. 

2. That in response to the averments made in the 

0.A./petition, it is submitted that respondent cement 

plant i.e. M/s Associated Cement Company (ACC) 

Ltd., Gagal Cement Works, village Barmana, tehsil 

Sadar, Distt. Bilaspur has established two cement 

manufacturing units i.e. M/s Gagal Cement Works 

(Unit-I) with a capacity of 2 Million Ton Per Annum 

(MTPA) & Gagal Cement Works (Unit-II) with a 

Capacity 2.64 MTPA in total area of 29.06 hectares. 

It is submitted that both the units have provided Air 

Pollution Control Devices (APCD's) attached to 

probable source of emission, such as Reverse Air 

Bag Houses, Electro static precipitators (ESP), Pulse 

Jet Bag Houses etc. to mitigate air pollution. The 

complete details of Air Pollution Control Devices 

(APCD's) installed by Unit-I and Unit-II of the 

respondent Cement Plant is annexed as Annexure-

R-5/1. 

3. It is submitted that in order to monitor and ensure 

the compliance of Ambient Air Quality as well as 

Stack emission standards, six manual monitoring 

stations have been set up in the premises of 

respondents cement plant. Reportedly, the officials 

ATTEST ED 

Oath C:onamis.,ioner 

/lember Secretary, 
HP State Pollution COntrO! 
Shimla 
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of the replying respondent are regularly carrying out 

monitoring of the respondent unit. During last year, 

monitoring has been carried out on 01.01.2024, 

12.03.2024, 13.03.2024, 25.06.2024, 26.06.2024, 

23.08.2024, 24.08.2024, 01.11.2024, 02.11.2024 and 

during current year, the State Board had carried out 

monitoring on dated 13.02.2025 & 14.02.2025 for 

Ambient Air Quality Monitoring at 06 different 

locations and stack monitoring of Unit-I and Unit-II 

of the respondent Cement Plant. The analysis results 

of Ambient Air Quality Monitoring are annexed as 

Annexure R-512. It has been further reported that 

both Unit-I and Unit-II of the respondent Cement 

Plant has setup common Continuous Ambient Air 

Quality Monitoring Station (CAAQMS) and also 

installed Continuous Emission Monitoring System 

(CEMS) in all 12 numbers of stacks for real time 

data. The real time data of the stacks and Ambient 

Air Quality is being displayed on websites of 

replying respondent i.e. H.P. State Pollution Control 

Board and Central Pollution Control Board (CPCB). 

4. It is pertinent to submit here that on the basis of 

ATTEs ;.7 *t 
	 CAAQMS online data, the replying respondent vide 

Oath ( ouh-ni 
	 office order dated 20.04.2022 had levied 

Environmental Compensation of Rs. 1,09,50,000 

Member Secretary, 
HP State Pollution Control 
Shirnta 
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(One crore, nine lakh and fifty thousand Rupees) on 

the respondent cement plant for not meeting the 

prescribed standards of ambient air quality (NAAQS 

2009 standards for PM-10 against the yearly 

standard of 60pg/m3) for 365 days of violation i.e. 

from January 2021 to December 2021 and Rupees 

19.50 lakhs was levied for violation regarding 

discharging of untreated wastewater from the 

damaged pipe network of the vertical root zone 

technology system. The office order dated 

20.04.2022 is annexed as Annexure R-5/3. It is 

submitted that the respondent cement plant has been 

complying with National Ambient Air Quality  

Standards (NAAQS) 2009 standards afterwards. The 

latest real time data of CAAQMS for the year 2024 

(as available on the website) is annexed as 

Annexure R-5/4, which is within prescribed limits. 

ATTESTED 

,MMiS 

5 	That regarding the issue of fugitive dust emissions, it 

is submitted that in general, there are two types of 

dust emissions in cement plants (i) Dust/gas 

emissions through Stack or vent duct from process 

operation, having fixed point of release. (ii) Fugitive 

dust emissions i.e. the Dust that is generated or 

emitted from open air operations (emissions that do 

not pass through stack or vent). The sources of 

Vierribei 	taij. 4 

HP State  Pollution Control 
Shinita 
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Fugitive emissions in cement manufacturing plants 

can be storage areas of raw material and finished 

products, coal, cement kiln dust, transfer operation, 

loading and unloading operations etc. 

It is submitted that Stack emissions or vent duct 

emissions have fixed point of release and can be 

controlled using efficient pollution control systems 

like Bag house filters, Electro Static Precipitator 

(ESP), Rotary Packing machines and other dust 

suppression methods. In the present case, the 

respondent State Board has ensured substantial 

compliance of Stack emissions standards and 

National Ambient Air Quality Standards by the 

respondent cement plant, as submitted above in para 

3 and para 4. 

However, regarding the fugitive emissions, it is 

submitted that too many emission sources in cement 

plants make fugitive dust emissions difficult to 

control and cement plants can take measures to 

control fugitive emissions with varying degree of 

effectiveness. It has been reported that respondent 

cement plant has taken several measures to control 

fugitive emissions. All the cement manufacturing 

equipments in the respondent cement plant are 

operated after starting attached air pollution control 

ATTESTED 

Oath Commis, ,  

Member Secretary, --- 
HP State Pollution Control 
Shimia 
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ATTE STED 

():111-1 Corninis 

devices, as they are interlocked with each other. Bag 

filters are in operation at every process location 

namely VRM Kiln, Coal Mill Section, Cement 

Section including Packing/Dispatch Section in the 

plant. Dust so collected in the bag filters is 

circulated in the closed loop circuit and is consumed 

in the process itself. Plant premises are daily cleaned 

with the help of manual road sweepers & water is 

sprinkled thereafter with water tankers. Bays at 

packing section are cleaned with the help of vacuum 

cleaners to mitigate the fugitive emissions during the 

loading of cement bags and plying of trucks in the 

premises. Approach road to the cement plant as well 

as the cement exit road paved with paver blocks and 

road is concreted towards applicant's/petitioner's 

house. Water sprinklers are installed to suppress dust 

emissions due to the plying of the trucks towards 

petitioner house. Trucks are covered with tarpaulin 

in which cement is transported. 

It is further submitted that that M/s ACC Limited 

has provided following pollution control devices at 

dust generating points:- 

i) Unloading Section (Limestone, Coal & other 

relevant material) 

Member Setretary, 
HP State Pollution Control 
Shimfa 
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ATTESTPD 

The respondent cement plant has provided 

atomized mist fog system at Limestone & Coal 

unloading Hoppers. Two numbers of bag filters 

are provided at the Mines Limestone Crushers. 

Dust Suppression system is provided at the Mines 

Haulage Road and at the associated conveyor 

belts. All the conveyor belts are covered with the 

Wind breaker GI Sheets. 

ii) Material handling section (Including transfer 

points). 

Material is unloaded on the enclosed tipplers 

having dust suppression system. Dust Suppression 

system is provided on the vehicular movement 

roads. All the associated conveyor belts are 

covered with Wind Breaker GI Sheets. 

iii) Coal Storage section:- 

Coal is unloaded on the enclosed tipplers having 

dust suppression system. Dust Suppression system 

is provided on the vehicular movement roads. All 

the associated conveyor belts are covered with 

Wind Breaker GI Sheets. 

iv) Clinker Cooler section 

At Clinker Cooler Section, bag filters are provided 

for venting the dust at cooler breaker discharge 

and at deep pan conveyor. Electro Static 

Member Secretary, 
HP State Pollution Control 
Shimla 
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‘2_ 

ATTESTED 

Precipitators (ESPs) are provided for the venting 

of dust from the Cooler Section. Dust so collected 

is re-circulated in the system in closed loop. 

v) Clinker stock pile section:- 

Bag Filter is provided for dust venting in the Silos 

and also during the clinker extraction. 

vi) Storage of Limestone, Gypsum, Flyash & other 

material. 

Limestone, Gypsum, Fly ash and other materials 

are stored in enclosed gantries. Dust Suppression 

system is provided on the vehicular movement 

roads. All the associated conveyor belts are 

covered with Wind Breaker GI Sheets. 

vii) Cement packing section: 

Bag Filters are provided at all the cement packing 

sections. Dust so collected is re-circulated in the 

system in closed loop. 

viii) Silo section:- 

Bag Filters are provided at all the Silo tops. Dust 

so collected is re-circulated in the system in closed 

loop. 

ix) Roads: 

Roads are vacuum cleaned and water tanker is 

operated after cleaning. Permanent Rain Guns are 

provided at the vehicular movement roads. 

Member Secretary, 
HP State Pollution Control 
Shimla 
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x) 	Tyre wetting section: 

Tyre washer is provided at the Raw Material Gate 

for tyre wetting and cleaning. Water is recycled in a 

closed loop. O&G trap has also been provided at 

tyre washing section. 

6. That reportedly, notices/directions have been issued 

to respondent Cement Plant from time to time 

regarding control of fugitive dust emissions and 

maintaining ambient air quality of the area. Copies 

of latest notices/directions issued by the replying 

respondent are annexed as Annexure- R-5/5 

(collectively). The compliances submitted by 

respondent cement plant in response to the 

notices/directions issued by the State Board are 

annexed as Annexure R-5/6 (collectively), 

according to which following measures to control air 

pollution have been carried out by respondent 

cement plant pursuant to the directions of the State 

Board:- 

e., 
ATTESTED 

COMMiS,; lone' 

(I). The respondent unit i.e. ACC cement plant has 

provided dust suppression system in the form of 

rain guns within the premises and along the exit 

road towards the poultry farm of 

applicant/petitioner to suppress fugitive dust 

emitted due to plying of loaded vehicles. 

4,469 Pollution Corttrog 
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(ii). The unit has carried out 03 layer plantation towards 

poultry farm applicant/petitioner along with wind 

breaking wall of MS Sheets of height more than 09 

meters. 

(iii). The unit has provided 02 no's of tyre wetting 

system (i) At raw material exit gate (ii) At truck 

exit gate towards poultry farm of 

applicant/petitioner and has provided oil and grease 

separation system. 

(iv). The unit has laid interlock tiles on truck exit gate in 

front of the poultry farm of applicant/petitioner. 

(v). The unit has provided covered clinker loading 

chutes connected with cartridge type bag filter and 

is going to install a new clinker loading station to 

cater the additional load of clinker loading. 

(vi). The unit has provided curtains at cement packing 

section to control fugitive dust emissions generated 

during cement loading in trucks. 

(vii). The unit is carrying out internal roads sweeping 

along with truck exit road and National Highway in 

ATTESTED 
	 front of entrance gate using road sweeping 

Oath Commissionel 
	 machines and vacuum cleaners. 

Member Secretary, 
HP State Pollution Contrc4 
Shirnia 
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7. That in the present matter, the Hon'ble NGT vide 

order dated 25.02.2025 constituted a joint committee 

in which Central Pollution Control Board (CPCB) 

was made the Nodal Authority for submission of 

factual report. In compliance thereof, a report dated 

24.01.2025 of the Joint Committee was filed by 

CPCB. In the said report, the following 

violations/gaps in environmental compliance were 

identified by the Joint Committee:- 

"...As per conditions of the Consent to Operate 

granted to the Unit by HPPCB, it is mandatory to 

comply with the following conditions: 

The unit shall provide adequate arrangements for 
fighting the accidental leakages/ discharge of any 
air pollutant/gas/liquids from the vessels, 
mechanical equipment's etc. which are likely to 
cause environmental pollution. 

• The unit shall plant & maintain minimum three 
layer of trees so far possible as per plantation 
guide 	(available 	at 	the 	webs ite 
http://hppcb.nic.in/plantationguide.pdf)  all along 
the boundary of the industrial premises and check 
air/water/noise pollution at source. 

AT TESTED 	• The unit shall ensure that there will not be 
Oath Coratnissionet 
	

significant visible dust emissions beyond the 
property line. 

Member Secretary. 
HP State Pollution Control 
Shirnla  ratr,w' • - 
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However, it was observed by the Joint Committee 
that: 

e_ 
ATTESTED 

- It was noted from the unit's communication with 
the HPPCB in response to the directions issued in 
the letter dated 20/09/2024 regarding the public 
complaint, that the unit has not yet made 
arrangements to address accidental discharge of 
dust emissions, such as those occurring during grid 
failures. 

- The unit has not implemented a three-layer tree 
plantation along the boundary of the premises, as 
per the plantation guidelines, to mitigate air and 
noise pollution. 

- Dust emissions were observed in Clinker, Ash and 
Cement Silos area. GI sheets and a green net have 
been installed in a small area near the 
complainant's house as a temporary wind-breaking 
measure to control dust. However, the height of this 
barrier is insufficient and needs to be raised to 
make it effective. 

ii. The unit has installed a truck tyre washing system 
at the raw material exit. However, there is no 
system in place to remove oil and grease before 
recycling the wastewater back into the system for 
tyre washing. 

iii. The unit is in the process of installing a truck tyre 
washing system at the cement exit point to prevent 
dust from being carried by cement trucks outside 
the premises. It was informed that the 

Member Se retary, —a-- _. 
HP State Pollution Control 
Shimla 
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implementation of the tyre washing system for the 
cement exit area will be completed during the 
ongoing annual maintenance shut. 

The representative of the unit informed that ACC 
Cement will address and resolve all the points 
mentioned above during the ongoing annual 
maintenance shutdown..." 

8. That reportedly, the respondent unit i.e. M/s ACC 

Limited has addressed the shortcomings observed by 

the Joint Inspection Committee in its report dated 

24.01.2025 and following measures have taken by 

the unit:- 

i) The respondent unit has provided adequate 

arrangements for fighting the accidental leakages/ 

discharges such as mist fog guns at all expected 

sources of accidental leakages of short duration, 

rain guns around the boundary wall of unit as well 

as along the internal roads, bag houses of adequate 

size at every process, ESPs, vacuum cleaners, 

water sprinkling using water tankers etc. 

ii) The respondent unit has carried out 03 layer 

plantation towards Sh. Kashmir Singh poultry 

ATTESTED 
	 farm along with boundary of packing section and 

Oath Cornmis,, 	 plantation is still going on which shall covered all 

membet 6e , etary, 
HP State Pollution Control 
Shimla 
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the empty spaces inside plant premises as well as 

adjacent areas. 

ATTESTED 

Oath Cominise,  

iii) The respondent unit has provided adequate 

pollution control devices which are interlinked 

with each other and no dust emission beyond/ 

outside the boundary wall of the unit observed. 

iv) Dust emissions in the cement plant including 

Clinker, Ash and Cement Silos area have been 

minimized by providing adequate pollution 

control devices. 

v) The respondent unit has provided rain guns within 

the premises, on fly ash bulker, DG set road and 

along the exit road towards Poultry Farm of 

applicant/petitioner to suppress fugitive dust 

emitted due to plying of loaded vehicles. 

vi) Mist fog guns have been installed at various 

locations of the cement plant to mitigate fugitive 

emissions. 

vii) The respondent unit has installed approx. 9 meters 

high extension of MS Sheet towards poultry farm 

of applicant/petitioner and around the boundary of 

packing section and total 130 meters length wise 

sheets has been installed. Further extension of MS 

sheets wall is under progress. 

Member Secretary. — 
HP State Pollution Control 
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viii) The respondent unit has provided 02 no's of tyre 

wetting system (i) At raw material exit gate (ii) At 

truck exit gate towards poultry farm of 

applicant/petitioner and has provided oil and 

grease separation system. 

ix) The respondent unit has laid interlock tiles on 

truck exit gate in front of poultry farm of 

applicant/petitioner to main road. 

x) The respondent unit has covered Clinker Loading 

Station with the sliding door and mist gun is 

installed and made operative for further 

suppression of dust emissions which was one of 

the source of fugitive emissions. 

xi) The respondent unit has covered Cement Loading 

bays with GI Sheets and transparent curtains are 

installed to confine the dust within the loading 

area. 

9. 	That in addition to above pollution control measures, 

it has been reported that as per directions dated 

20.09.2024 issued by the State Board to take 

immediate preventive measures at clinker loading 

section, the respondent cement plant is in progress to 
ATTESTED 

th Commis lioner 
	install new clinker loading station to cater additional 

load of clinker loading with capital expenditure of 

Vlembe Secretary, 

State  Pollution Control 
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Rs. 15 Crore. The flow sheet of the under-

construction clinker loading station is annexed as 

Annexure R-5/7. 

10. That the latest photographs depicting compliance/ 

action taken by respondent unit i.e. M/s ACC 

Cements Ltd to control/minimize accidental 

leakages, fugitive dust emissions are annexed as 

Annexure R-5/8. 

11. That in view of the above, it is submitted that 

officials of the State Board have conducted 

inspection of respondent unit i.e. M/s ACC Cements 

Ltd. from time to time as per frequency specified for 

red category of industries and issued 

notices/directions for non compliances/deviations 

observed. It is submitted that the State Board has 

taken stern action against the respondent cement 

plant whenever found necessary and is duly 

implementing the provisions of the Air Act, 1981, 

Environment Protection Act, 1986, Rules made 

thereunder and other environmental guidelines. 

ATTESTED 

rIlth 	 ner 

Prayer: 

In view of submissions made hereinabove and facts 

& circumstances of the case, it is therefore prayed 

that the 0.A./petition may kindly be dismissed qua 

the respondent Board. Any other order deemed fit 

Member Secretary, 
HP State Pollution Control 
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and appropriate may be passed in the interest of 

justice. 

Respondent No. 05 
Member Seiretary,,,_ 
HP State Pollution Control 
Shimla  

Through Counsel 
Q_ 

ATTESTED 

Oath Comtnisnel 

Place: Shimla, H.P. 	 Vaibhav Srivastva 
Date: 11.04.2025 	 (Advocate) 
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BEFORE THE NATIONAL GREEN TRIBUNAL  

PRINCIPAL BENCH, NEW DELHI  

O.A. No. 1332/2024 

In the matter of: 

Kashmir Singh 

....Applicant 

Versus 

State of H.P. and others 

.... Respondents 

AFFIDAVIT 

I, Anil Joshi, S/o Sh. Ram Dutt aged 

about 58 years, at present working as Member 

Secretary, H.P. State Pollution Control Board at 

Shimla, Himachal Pradesh, do hereby solemnly 

declare and affirm on oath as under: - 

1. That the accompanying reply/response has been 

drafted at my instance and under my instructions. 

2. That the contents of paras 1-11 of the reply/response 

are true and correct to the best of my knowledge, 

derived from official record, no part of it is false and 

nothing material has been concealed therefrom. 

3. I further affirm that the contents of this affidavit of 

mine are true and correct to my knowledge and 

AT TEST ED 

Oath Comrnis rel  

Memb,  ecretary, 
HP State Pollution Control 
Shimla 
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belief, no part of it is false and nothing material has 

been concealed therefrom. 

Verified at Shimla, H.P. on 1 1 th  day of April, 

2025. 

   

‘1  .̀Iy..PONENT 
Member Secretary, 
HP State Pollution Control 
Shimla 

   

Apo/ 
ATTESTED 

AL 

Note - All the cutting & adding 
have been attested by me 

Oath Commis 

Certified that the ab.)v: 	•!2 

befo e me ot s 
do  i of.  I.:4%k.: 	 ::;Ia 
in the Di tt. 	 ./A- 4 3-0A`. ... 

!,-17 	AL/1 1411)9 
iii t 

C011 	 read 
17.i 	ye  .Fme- 

	

eular who ad:nit t J ;11 to be 	at the 
•, me of makina 

(11111 ,Alpr 
evocate 

t.otnin.sstoner Shirnid 
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Analysis results of Ambient Air Quality Monitoring & Stack Monitoring 

 

 

Table No. 1: Analysis results of Ambient Air of M/s ACC Ltd. Gagal Cement Works Unit-Ι 

and Gagal Cement Works Unit-ΙΙ 

                                                         

Ambient Air Quality Monitoring  

(31.12.2023 & 01.01.2024 – 24 hours average) 

S. 

No 
Sampling Location 

PM 10 

24h Avg 

(µg/m³) 

Limits 

24h Avg 

(µg/m³) 

Sox 

24h 

Avg 

(µg/m³) 

NOx  

24h 

Avg 

(µg/m³) 

Limits  

24h 

Avg 

(µg/m³) 

Remarks 

1 Admin Block 37.33 100 0.98 8.86 80 

Within 

Limits 

2 
Central 

Lubrication Cell 
63.00 100 1.47 7.71 80 

3 Transformer House 47.66 100 1.39 8.57 80 

4 Mines Office 32.33 100 1.06 6.64 80 

5 Near Coal Gantry 47.66 100 0.98 8.57 80 

6 Club House 54.66 100 1.14 6.72 80 

 

 

Table No. 2: Analysis results of Ambient Air of M/s ACC Ltd. Gagal Cement Works Unit-Ι 

and Gagal Cement Works Unit-ΙΙ  

                                                                 

Ambient Air Quality Monitoring  

(12.03.2024 & 13.03.2024 – 24 hours average) 

S. 

No. 
Sampling Location 

PM 10 

24h 

Avg 

(µg/m³) 

Limits 

24h Avg 

(µg/m³) 

Sox 

24h 

Avg 

(µg/m³) 

NOx  

24h 

Avg 

(µg/m³) 

Limits  

24h 

Avg 

(µg/m³) 

Remarks 

1 Admin Block 92.66 100 2.07 5.9 80 

Within 

Limits 

2 
Central Lubrication 

Cell 
97.33 100 3.05 5.88 80 

3 Transformer House 76.66 100 2.86 5.51 80 

4 Mines Office 71.66 100 1.08 6.89 80 

5 Near Coal Gantry 74.33 100 4.44 7.49 80 

6 Club House 55.00 100 3.54 5.92 80 

 

 

 

 

 

 

 

Annexure R-5/2.
22 663



 

Table No. 3: Analysis results of Ambient Air of M/s ACC Ltd. Gagal Cement Works Unit-Ι 

and Gagal Cement Works Unit-ΙΙ 

 

Ambient Air Quality Monitoring  

(25.06.2024 & 26.06.2024 – 24 hours average) 

S. 

No. 
Sampling Location 

PM 10 

24h Avg 

(µg/m³) 

Limits 

24h 

Avg 

(µg/m³) 

Sox 

24h Avg 

(µg/m³) 

NOx  

24h 

Avg 

(µg/m³) 

Limits  

24h 

Avg 

(µg/m³) 

Remarks 

1 Admin Block 106.66 100 3.04 8.43 80 

 

PM 10 

above 

Limits 

2 
Central 

Lubrication Cell 
173.66 100 2.79 7.29 80 

3 Transformer House 128.00 100 3.04 13.70 80 

4 Mines Office 101.00 100 2.87 12.86 80 

5 Near Coal Gantry 240.33 100 2.87 6.14 80 

6 Club House 96.00 100 3.27 7.0 80 
Within 

Limits 

                                                                 

 

Table No. 4: Analysis results of Ambient Air of M/s ACC Ltd. Gagal Cement Works Unit-I 

and Gagal Cement Works Unit-II 

 

 

Ambient Air Quality Monitoring 

(23.08.2024 & 24.08.2024 – 24 hours average) 

S. 

No 
Sampling Location 

PM 10 

24h Avg 

(µg/m³) 

Limits 

24h 

Avg 

(µg/m³) 

Sox 

24h Avg 

(µg/m³) 

NOx  

24h 

Avg 

(µg/m³) 

Limits  

24h 

Avg 

(µg/m³) 

Remarks 

1 Admin Block 37.66 100 1.23 3.35 80 

Within 

Limits 

2 
Central Lubrication 

Cell 
32.33 100 2.13 3.64 80 

3 Transformer House 31.00 100 1.31 2.93 80 

4 Mines Office 49.00 100 2.05 3.71 80 

5 Near Coal Gantry 30.66 100 1.47 3.50 80 

6 Club House 56.00 100 1.97 3.36 80 
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Table No. 5: Analysis results of Ambient Air of M/s ACC Ltd. Gagal Cement Works Unit-I 

and Gagal Cement Works Unit-II 

 

Ambient Air Quality Monitoring  

(01.11.2024 & 02.11.2024 – 24 hours average) 

S. 

No. 
Sampling Location 

PM 10 

24h Avg 

(µg/m³) 

Limits 

24h Avg 

(µg/m³) 

Sox 

24h 

Avg 

(µg/m³) 

NOx  

24h 

Avg 

(µg/m³) 

Limits  

24h 

Avg 

(µg/m³) 

Remarks 

1 Admin Block 49.33 100 1.56 7.28 80 

Within 

Limits 

2 
Central 

Lubrication Cell 
49.00 100 1.64 7.72 80 

3 
Transformer 

House 
82.00 100 1.56 8.0 80 

4 Mines Office 39.33 100 1.64 8.28 80 

5 Near Coal Gantry 88.00 100 2.14 7.71 80 

6 Club House 35.00 100 1.39 7.28 80 

 

 

Table No. 6: Analysis results of Ambient Air of M/s ACC Ltd. Gagal Cement Works Unit-I 

and Gagal Cement Works Unit-II 

 

Ambient Air Quality Monitoring  

(13.02.2025 & 14.02.2025 – 24 hours average) 

S. 

No. 
Sampling Location 

PM 10 

24h Avg 

(µg/m³) 

Limits 

24h Avg 

(µg/m³) 

Sox 

24h 

Avg 

(µg/m³) 

NOx  

24h 

Avg 

(µg/m³) 

Limits  

24h 

Avg 

(µg/m³) 

Remarks 

1 Admin Block 23.66 100 2.38 6.405 80 

Within 

Limits 

2 
Central 

Lubrication Cell 
33.66 100 2.30 5.81 80 

3 
Transformer 

House 
59.00 100 1.97 7.58 80 

4 Mines Office 69.33 100 1.72 4.71 80 

5 Near Coal Gantry 40.33 100 1.89 5.15 80 

6 Club House 38.66 100 2.54 5.00 80 
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Table No. 7: Analysis results of Stack monitoring of M/s ACC Ltd. Gagal Cement Works 

Unit-Ι and Gagal Cement Works Unit-ΙΙ    

                                                                  

Stack Monitoring 

S. 

No. 
Monitoring Location 

Date of 

Collection 

PM 

(mg/Nm³) 

Limit 

(mg/m³) 
Remarks 

1 

Port hole of stack 

attached to VRM/Kiln 

Bag House Unit-II 

31.12.2023 10 

30 
Within 

Limits 

2 

Port hole of stack 

attached to Cooler ESP 

Unit-I 
01.01.2024 14 

3 

Port hole of stack 

attached to Coal Mill-2 

Bag House Unit-II 
01.01.2024 16 

4 

Port hole of stack 

attached to Cement Mill-

3 Unit-II 
01.01.2024 9 

5 
Port hole of stack 

attached to RABH Unit-I 01.01.2024 8 

6 

Port hole of stack 

attached to Cement Mill-

5 unit-I 
31.12.2023 12 

 

Table No. 8: Analysis results of Stack monitoring of M/s ACC Ltd. Gagal Cement Works 

Unit-Ι    

   

   Stack Monitoring 

S. 

No 
Monitoring Location 

Date of 

Collection 

PM 

(mg/Nm³) 

Limit 

(mg/Nm³) 
Remarks 

1 
Port hole of stack attached 

to Coal Mill-1 Unit-I 
12.03.2024 8 

30 
Within 

Limits 
2 

Port hole of stack attached 

to RABH Unit-I 12.03.2024 8 

3 
Port hole of stack attached 

to Cooler ESP Unit-I 12.03.2024 5 
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Table No. 9: Analysis results of Stack monitoring of M/s ACC Ltd. Gagal Cement Works 

Unit-ΙI  

      Stack Monitoring 

S. 

No 
Monitoring Location 

Date of 

Collection 

PM 

(mg/Nm³) 

Limit 

(mg/Nm³) 
Remarks 

1 

Port Hole of Stack 

attached to Cooler ESP  

(Unit-II) 

25.06.2024 71 

30 
Above 

Limits 

2 

Port Hole Stack attached 

to Cement Mill-4 Bag 

House (Unit-II) 
26.06.2024 57 

 

Table No. 10: Analysis results of Stack monitoring of M/s ACC Ltd. Gagal Cement Works 

Unit-I & Unit-II 

 

Stack Monitoring 

S. 

No 
Monitoring Location 

Date of 

Collection 

PM 

(mg/Nm³) 

Limit 

(mg/Nm³) 
Remarks 

1 

Port Hole of Stack 

attached to Cooler ESP  

(Unit-II) 

14.08.2024 17 

30 

Within 

Limits  

2 

Port Hole Stack attached 

to Coal Mill Bag House 

(Unit-I) 
14.08.2024 11 

3 

Port Hole of Stack 

attached to Coal Mill-2 

Bag House (Unit-II) 
14.08.2024 13 

4 
Port Hole of Stack 

attached to RABH (Unit-I) 23.08.2024 20 

5 

Port Hole of Stack 

attached to Cement Mill-1 

(Unit-1) 
23.08.2024 21 

6 

Port Hole of Stack 

attached to Cooler ESP 

(Unit-1) 
24.08.2024 27 

7 

Port Hole of Stack 

attached to VRM/Kiln Bag 

House (Unit-II) 
24.08.2024 11 

8 

Port Hole of Stack 

attached to Cement Mill 3 

& 4 Bag House (Unit-II) 
24.08.2024 35 

Above 

Limits 

 

26 667



27
66

8



Annexure R-5/3

28 669



29 670



Annexure R-5/4
30 671



31 672



Annexure R-5/5
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HPSPCB 

H.P. STATE POLLUTION CONTROL BOARD 

Subject: 

No. PCB/RO/BLP/(4) ACC Ltd. Unit-1/Vol-X/2024-44 -Sq 
To 

Regional Office Bilaspur, Near HPPWD Rest House Dholra, 
Tehsil & Distt. Bilaspur (Himachal Pradesh)-174001 

pcbrobilaspur@gmail.com, http://hppcb.nic.in/ 

The Director Plant 
M/s ACC Ltd. (Gagal Cement Works) 

VPO Barmana, Tehsil Sadar, Distt. Bilaspur HP. 

Copy forwarded to: 

LiFE 

Whereas a complaint of Sh. Kashmir Singh, S/o Sh. Sant Ram and other 

residents of VPO Barmana, Tehsil Sadar. Distt. Bilaspur has been received in this office from the 

office of the Deputy Commissioner Bilaspur on the subject cited above wherein the problem of 

air pollution caused by ACC Cement Plant has been raised. 

ufestyle for 
Environment 

Dated- 2o\09 24 

Whereas several photographs along with videos have been received in this office in which huge 

fugitive dust emissions generated from your plant can be observed. 

Whereas it has come to the notice of the undersigned that the clinker loading is not being carried 

out using chutes in a controlled way and clinker stored in silos is being transferred into the trucks 

with the help of loaders in open areas resulting into dust emissions from the plant. 

Treat it as Urgent. 

In this regard, it is hereby directed to stop clinker loading using loaders in open areas and take 

immediate preventive measures to avoid any kind of fugitive emissions within the plant and 

submit the compliance report of aforementioned directions within 03 days positively to this 

office. 

Regional Officer 
HPSPCB Bilaspur 

Telefax- 01978-223550 

2. The Deputy Commissioner Bilaspur, Distt. Bilaspur HP for information please. 1. The Member Secretary, HP State Pollution Control Board Shimla HP for information please. 

Regional Officer 
HPSPCB Bilaspur 

Telefax- 01978-223 550 
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oLiUTION CONTE 

HPSPCB 

To 

H.P. STATE POLLUTION CONTROL B0ARD 
Regional Office Bilaspur, Near HPPWD Rest House Dholra, 

Tehsil & Distt. Bilaspur (Himachal Pradesh)-174001l 
pcbrobilaspur@gmail.com 

No. PCB/ROBLP/(4) ACC Ltd. Unit-1(Vol-XI)/2024- ISU 

Subject: 

The Director Plant 

http://hppcb.nic.in/ 

M/s ACC Ltd. (Gagal Cement Works) 
VPO Barmana, Tehsil Sadar, Distt. Bilaspur HP. 

LiFE 

Notice under Air (Prevention and Control of Pollution) Act, 1981. 

ifestyle for 
-Tronmen: 

Dated:_ o3 Jo/24 

This is in reference to the Ambient Air Monitoring as well as source monitoring 
(stack) conducted by the official of the State Board on 23.08.2024 & 24.08.2024 and the analysis 

reports of the same have been received from the State Board Laboratory Sunder Nagar. 

On the perusal of analysis reports received online from the State Board Regional 
Laboratory Sundernagar vide Analysis Report No. 3459528/A-13899 of Cement Mill 3 & 4 Bag 

House (Unit-II), it has been observed that the results of Particulate Matter (PM) is 
35 mg/Nm which is exceeding the permissible limit of 30 mg/Nm². 
Whereas the facts stated above tantamount to clear violation of the provisions of the Air 
(Prevention and Control of Pollution) Act, 1981, and the Environmental (Protection) Act, 
1986 constituting a cognizable offence. 

Treat as Urgent. 

In this regard, you are hereby directed to explain your position on aforementioned observation 
and submit the compliance report within 15 days to this office positively. 

It is further informed that in case of failure to comply to above directions or in case of 
non- satisfactory disposition or in case of continued violations, action as proposed above 
shall be initiated against you without any further intimation or notice and completely at your 
own risk & cost after. 

Regional Offier 
HPSPCB Regional Office Bilaspur 

LD 01978-223550 
Ar 

lA 

Ida 

F 
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POLL 

LUTtON 

NCOA, 

To 

HPSPCB 

No. PCB/RO/BLP/(4) ACC Ltd. Unit-1(Vol-XI)/2024- 1553 

H.P. STATE POLLUTION CONTROL B0ARD 
Regional Office Bilaspur, Near HPPWD Rest House Dholra, 

Tehsil & Distt. Bilaspur (Himachal Pradesh)-174001 
pcbrobilaspur@gmail.com http://hppcb.nic.in/ 

Subject: 

The Director Plant 
M/s ACC Ltd. (Gagal Cement Works) 

VPO Barmana, Tehsil Sadar, Distt. Bilaspur HP. 

Notice under Air (Prevention and Control of Pollution) Act, 1981. 

During the inspection, following observations have been made: 

yLIFE 

This is in reference to the inspection of your cement plants (Unit-I & Unit-II) 

conducted by the official of the State Board on 03.10.2024 in the presence of ACC 

representative. 

Dated· o3/ la) 24 

Lifastyle for 
Fnvronment 

1. Leakages have been observed in Raw Mill cyclone of Unit-lcausing fugitive emissions. 

2. Leakages have been observed in the Raw Mill to Blending silos section causing fugitive 

emissions. 

4. Fugitive emissions have also been observed at Cement Mill-3 section. 

3. Loading of clinker is being carried out through JCB from clinker stock piles instead of 

using conveyors and chutes which is the major source of fugitive dust emissions. 

5. Road in the premises of both plants is not metalled completely due to which huge fugitive 

dust emanating during plying of vehicles. 

Whereas the ambient air samples along with stack samples collected in the month of June 2024 
and the stack samples collected on 24.08.2024 are not meeting the prescribed standards. A Show 
cause notice in this regard has already been issued to you vide this office letter 

No.PCB/ROBLP/(4) ACC Ltd. Unit-1(Vol-XI)/2024-1256 dated 17.08.2024, however no reply 
of the same has been received till date. 

Whereas the facts stated above tantamount to clear violation of the provisions of the Air 
(Prevention and Control of Pollution) Act, 1981 and the Environmental (Protection) Act, 
1986 constituting a cognizable offence. 

own risk & cost after. 

In this regard, you are hereby directed to explain your position on aforementioned observations 
and submit the compliance report within 15 days to this office positively. 

Treat as Urgent. 

It is further informed that in case of failure to comply to above directions or in case of 
non- satisfactory disposition or in case of continued violations, action as proposed above 
shall be initiated against you without any further intimation or notice and completely at your 

Regional Officer 

HPSPCB Regional Office Bilaspur 
UO 01978-223550 
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LUTION Cu, 
OLLI 

To 

NIR 

HPSPCB 

No. PCB/ROBLP/4) ACC Ltd. Unit-1(Vol-XI)/2024- |126 

Subject: 

Sir, 

H.P. STATE POLLUTION CONTROL BOARD 
Regional Ofice Bilaspur, Near HPPWD Rest House Dholra, 

Tehsil & Distt. Bilaspur (Hinachal Pradesh)-174001 
pebrobilaspuragmail.com ) http://hppcb,nic.in! 

The Director Plant 
M/s ACC Lid. (Gagal Cement Works) 
VPO Barnana. Tehsil Sadar, Distt. Bilaspur HP. 

Regarding Real Time data of CAAQMS and CEMS. 

LIFE 
Lifestyle for 
tvronmpnt 

Dated:-11)}24 

This is in reference to the Real Time Continuous Ambient Air Quality Monitoring 

System (CAAQMS) installed in Residential Colony and Continuous Emission Monitoring 

Systems (CEMSS) installed in all the stacks of both cement plants i.e. ACC Unit-I & ACC Unit 

II for measuring real time values of Particulate Matter (PM 10 & PM 2.5), SOx and NOx 

parameters and same is connected to HPPCB server where real time online data of air paramneters 

can be viewed. 

Whereas. it has been observed that the real time value of parameters in CAAQMS as well as 

CEMS of both the kilns is not being observed most of the time in the month of September, 2024 

and same is shown as "NA". Also, the previous data is not being fetched on daily basis (24 

hourly) and same is not downloadable in the form of Excel file. 

Whereas, the real time data w.r.t. stacks of both the cement plants except kilns is also not viewed 

as same is asking for User name and password which is not available in this office. 

Whereas, in order to cross check or verify the data of manual monitoring carried out by the State 

Board with CAAOMS and CEMS data, it has become difficult to verify the same. 

Whereas. you have submitted monthly monitoring reports of the manual monitoring conducted 

by yourself vide letter dated 05.11.2024. 

Treat it as Urgent. 

Whereas, you were also requested many times earlier to subnmit monthly reports of online 
readings of the CAAQMS as well as CEMS installed in all the stacks, however CAAQMS data 
for the month of Oct, 2024 has been submitted by you, but CEMS data of past months has not 
been received in this office till date. 

In this regard, you are hereby directed to rectify the aforementioned observations w.r.t. updation 

of CAAQMS and CEMS data continuously and submit the CAAQMS and CEMS data on month 
basis and submit compliance report of the same within 07 days to this office. 

Yours fathfully, 

Regioal Officer 

HPSPCB Regional Office Bilaspur 
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POLL 

UTION 

HPSPCB 

H.P. STATE POLLUTION CONTROL BOARD 
Regional Office Bilaspur, Near HPPWD Rest House Dholra, Tehsil & Distt. Bilaspur (Himachal Pradesh)-174001 

cbrobilaspur2@gmail.com ttp://hppcb.nic.in/ 

No. PCB/RO/BLP/(4) ACC Ltd. Unit-1(Vol-XI/2024- 4o 
To 

Subject: 

The Director Plant 
M/s ACC Ltd. (Gagal Cement Works) 
VPO Barmana, Tehsil Sadar, Distt. Bilaspur HP. 

Notice under Air (Prevention and Control of Pollution), 1981. 

This is in reference to the videos and photographs sent by Sh. Kashmir Singh 
resident of Vill. Khater, PO Barmana, Tehsil Sadar, Distt. Bilaspur (HP) through Whatsapp 
on dated 11.03.2025, 12.03.2025, 13.03.2025, 15.03.2025 & 16.03.2025 showing the fugitive 
dust emissions and some pictures showing abnormal emissions from the stacks of your plant 

on dated 12.03.2025, 15.03.2025 & 16.03.2025. Photographs and videos clearly indicating 
that no coercive measures / actions have been taken by you to control fugitive emissions as 

well as stack emissions. (Photographs & videos attached with email) 

Encl: Photographs & Videos 

Urgent 
Time Bound 

Dated: \"+4s\34 

Keeping aforementioned facts into consideration, you are hereby directed 
through this letter to explain date wise failure to control fugitive emission as well as deviation 
in dust loaded flue gas emissions from stack and further directed to immediately bring down 
all the parameters within prescribed standards along with maintenance of air pollution control 
devices (APCDs), also submit the CAAQMS and CEMS data equivalent to these 
aforementioned dates and time along with submission of latest calibration certificates of 
CAAQMS & CEMS within 02 days positively. 

Copy forwarded to: 

Treat it as Urgent. 

Regiona Officer 
HPSPCB Regional Office Bilaspur 

978-223550 

1. The Member Secretary, HP State Pollution Control Board Shimla-09 for information. 
please. 

2. The In-charge, Consent Branch (H), HP State Pollution Control Board Shiml09 for information, please. 

Region�l Officer 
HPSPCB Regional Office Bilaspur 

n978-223550 
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Photographs 

11 March ~025 534am 

Urgent 
Time Bound 
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sadani 
Cement 

ACC/GCW/EECCI24/05/07 

The Regional officer, 

HP State Pollution Control Board, 
Near HPPWD Rest House, Dholra, 

Bilaspur 

Subject: - Complaints regarding fugitive dust emissions: Directions thereof. 

Sir. 

This has reference to the above subject matter and reference letter no. PCB/RO/BLP/4/ACC Ltd. Unit 1/ 

Vol-X/2023-117 dated 18th April 2024 and letter # PCB/RO/BLP/4/ACC Ltd. Unit l/ Vol-X/2023-207 

dated 27h April 2024 on the same subject matter. 

In this regard, we would like to submit that we had replied to above letter vide our reply letter # 

ACC/GCW/EECCI24/05/01 and the letter was submitted by hand at your good office. The copy of the 

receipt letter is attached herewith as Annexure A. However, we are again attaching the afore mentioned 

reply letter with this letter. 

Further, we would also like to mention that the job of sprinklers extension has been completed with the 

successful trial and are being operated periodically at the cement exit road. Additionally, the job of tyre 

washer has also been completed at the Raw Material gate and commissioning trials are being taken 
required for the operation. 
We submit the above information for your good self's perusal please. 
Thanking you. 
Yours Faithfully, 
For ACC Limited (Gagal) 

Deputy General Manager 
Gagal Cement Works 
Encl.: As Stated 

ACC Limited 
Gagal Cement Works 
VPO Barmana, Tehsil Sadar 
Distt. Bilaspur 174 013 
Himachal Pradesh, India 

CIN: L26940MH1936PLCO02515 

gth May 2024 

state F 

www.acclimited.com 

(H.P) 

Registered Office: Cement House, 121, Maharshi Karve Road, Mumbai 400 020, Maharashtra,ndia 

Annexure R-5/6
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) 

adani 
Cement 

Ref. No.: ACC/GOW/EECC24/05/01 

The Regional Officer, 

HP State Pollution Control Board, 

Near HPPWD Rest House, Dholra, 

Bilaspur. PIN-174001 

Himachal Pradesh 

Subject: -Complaints regarding fugitive dust emissions: Directions thereof. 

Sir, 

This has reference to the above subject matter and reference letter no. PCB/RO/BLP/4/ACC Ltd. 

Unit 1/ Vo-X/2023-117 dated 18 April 2024 600-01. 

In this regard, we would like to bring your kind notice to our earlier reply submitted vide letter 

#ACCIGCW/EBCC23/11/04 dated 29.11.2023, wherein we have mentioned that we were 
dispatching our loaded trucks from the cement exit road and were merging with the NH-21 near 
"Shree Bajrangbali ji Temple". After the commissioning of Kiratpur - Nerchowk Four Lane and 
to save on the tC02e emissions, time & fuel, we have diverted the traffic from our Cement Exit 

gate to the road joining the traffic near rain shelter. The approximate 4 kmns distance & travel 

journey has been reduced. 

On the request of local Panchayat, a meeting was held in between the community stake holders, 
Barmana Panchayat and the ACC Limited on 28" September 2023, wherein various points for improvement were discussed in reference to the traffic diversion and were attended there off by us. The points discussed are mentioned hereunder: 

ACC Limited 
Gagai Cement Works 
VPO Barnana, Tehsil Sadar Distt. Glaspur 174 013 
Himachal Pradesh, India 

Date:1 May 2024 

CIN: L26940MH1936PLC002515 

www.acclimited.com 

Despatchgn es12 HP State Pollution Control Board Distt. Bilaspur (HP) Registered Office: Cement House, 121, Maharshi Karve Road, Mumbai 40O 020, Maharashtra, lndia 
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) 

) 

Sr. 

No. 

-

3 

4 

6 

Description 

Maintenance of the road divider at National 
Highway, for safety of the vehicles. 

Display of Sign Board regarding the Bus Stop, Speed 
Limit&No Parking. 

Daily water sprinkling on the road. 

Deputing of security guard on road intersection to 

control the traffic. 

Fixing of hard barricading /railing in front of rain 

shelter to provide safe place for waiting passengers. 

Widening of existing NH near rain shelter to provide 
safe place for bus halt and avoid congestion on main 

road. 

Construction of two new speed breakers on the road 

to slow down the speeding trucks. 

Deployment of Road Sweeper 

Remarks / Status as on date 

Completed 

Completed 

Continued daily basis 

Continued daily Basis 

Completed 

Completed 

Completed 

Continued daily basis 

The above points were accepted amicably for implementation and pictures of the same are 
attached as �Annexure A", herewith for your good self's perusal & ready reference please. 

Subsequently, a visit of Regional Officer, HPSPCB Bilaspur was conducted on 14.12.2023 and 
the status of the above-mentioned jobs was witnessed & reviewed by the HPSPCB team, during 
which local community & ACC representatives were also present. During the visit, we have further submitted that additionally, for further improvement in Health, Safety & Environmental condition in the area, following jobs were being taken for execution as per the request of the complainant Mr. Kashmir Singh. The details are mentioned hereunder in tabular form. 

2 of 5 
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1 

2 

No. 

3 

4 

5 

Sr. 
Description 

Widening of approx. 240m long road stretch of Completed with cost of Rs. 8.41 
along the existing pavement to mitigate fugitive Lakh. 
emission. 

Construction of approx. 240m long drain along the 
road. 

Status Remarks 

Construction of Concrete Footpath & Installation of Completed with cost of Rs. 7.64 

Safety Railing, PO under process. 

exit & entry point. 

Lakh. 

Tyre Washer as per advice of the Regional Officer, Mechanical Equipment under 

and will be HPSPCB has been installed at the Raw Material| installation 

commissioned by 10h May 2024. 

Installation of permanent dust suppression system Completed with cost of Rs. 2.50 

along the road, 150 metres in length Lakh. 

During the execution of the above-mentioned jobs, due consultation and meetings were held with 
the complainant & Panchayat representatives, required for the improvement in the area. The jobs 
were executed and completed to the satisfaction of the stakeholders. The POs issued with 

description & pictures are attached as �Annexure B". 

Now, we would like to refer to the meeting held at site along with your good self and the Mr. 
Kashmiri Singh on 1$ May 2024. The completion status of the above-mentioned jobs was shown 
to the HPSPCB team and to the complainant. All the points were attended to though the 

complainant still demands for further improvement in the area, and the following points were 
discussed during the site visit., As advised by your good self, we are submitting here under points 
of discussion and status/ completion with timeline. 
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Sr. 

6 

No. 

4 

1 

2 

Description 

Lne muck settled on the 

road and along the road to 
be cleaned immediately 

Extension of permanent 

dust suppression system & 
pop ups towards Plant 

Cement Exit Gate, appx 25 
meters. 

front of the Mr. Kashmir 
Singh House, approximate 

length 150 meter. 

& 

Gate, appx 120 meters. 

Fast growing plant species 
to be planted along the plant 

Status/ Remarks 

Completed post visit on same 

day, which was witnessed too by 

HPSPCB team. 

Curtain to be provided in Capex scheme approved in 31*August 2024. 

boundary 

Measurement taken, Pipe and 

pipe fittings being arranged along 

with the pop ups. 

Laying of paver blocks/ 
inter locking tiles at the 

cement exit road near rain 

shelter. 

Repair of road further Capex scheme approved in 30" September 2024. 

towards Plant Cement Exit principal and note for approval 

principal and note for approval 
submitted to Corporate Board 

Members for approval. 

submitted to Corporate Board 

Members for approval. 

community road Plantation will be done in 

Timelinel Expected 

date of completion. 

Pictures are attached as 

Annexure D 

Completed on Same 

day. 

monsoons. 

Installation started. Job 

will be completed by 
10h May 2024. 

Plantation requisition sent to the 25h August 2024. 
Forest Department Nursery. 

Tender will be floated. Job will 10th September 2024 
be started as soon as possible 

after the PO award, 
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7 Water tanker to be deployed | It is in being deployed. for dust suppression. 

We will submit the progress renort of above jobs and will submit the final report on the 
completion of all the jobs. 

Further, wè would like to assure you that ACC Limited is committed towards environment 

protection and will take all possible steps required for mitigation of the pollution at source. We 
further submit that as a responsible corporate citizen, we will continue to take necessary efforts 
for improvement of the environmental condcitions in & around the plant premises 

Thanking you. 

Yours Faithfully, 

For ACC Limited (Gagal) 

(Sqn Ldr Sanjey Vashist) 

Chief Plant Manager 

In continuation 

Gagal Cement Works 

Encl.: As Stated 
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Picture of Job completion of road widening 

ACC 

Annexure A 

adani 
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Footpath & Railing Job Completed 

ACC adani 
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Picture of Road after Cleaning 

ACC 
adani 
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Road Cleaning Job in front of Complainant House 

ot20244 

ACC 
adani 
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Road Cleaning in front of Complainant House 

ACC adani 
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Display Board Exit Gate Road 

ACC 

NO 
PARKING 
ANY TIME 

adani 
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Display Board - Exit Gate Road 

ACC 

PARKIKG 
ANY THE 

adani 
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Water Tanker @ Exit Road & NH 

ACC adani 
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Plantation @ Plant Boundary 

ACC adani 
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Vacuum Cleaning @ NH 

ACC adani 
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Vacuum Cleaning @ NH 

ACC adani 
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Water Sprinkling @ Exit Road 

ACC 

ACO GAG 

adani 
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Housekeeping @ Plant Vacuum Cleaning 

ACC 
adani 

A 
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adani 
Cement 

ACC/GCW/EECCI24/08/07 

To, 

The Regional Officer, 

HP State Pollution Control Board, 

Near HPPWD Rest House, Dholra, 

Bilaspur 

Dear Sir, 

ACC Limited 
Gagal Cement Works 

Subject:- Directions under Air (Prevention and Control of Pollution) Act, 1981. 

VPO Barmana, Tehsil Sadar 

M.P. Stat 

Distt. Bilaspur 174 013 

Dy. t 

This is in reference to the subject letter # PCB/RO/BLP/(4) ACC Ltd. Unit-1/Vol-X/2024-1242 dated 

17th August 2024. In this regard we would like to mention that as due to the prevailing monsoons, we 

had taken our Heavy Duty Truck mounted Vacuum Cleaners under preventive maintenance. During the 

maintenance the filter cartridges were cleaned and the service of the associated vacuum pumps and 

truck engine maintenance was done. Another two portable Tennant Vacuum cleaners has also been sent 

to the vendor for engine overhauling and maintenance. The soft copy of the PO# 1200967092 is 

attached herewith as Annexure A, for your good self's ready reference. These Vacuum Cleaners will be 
received after the maintenance and will further be put into the operation after receipt at site. 

Himachal Pradesh, India 

loog 

The maintenance of two nos. Heavy Duty Vacuum Cleaners has been done and are now being operated 

during the shifts in the entire plant. The pictures of the same are attached herewith as Annexure B. 

After the operation of Vacuum Cleaners Water Tanker is operated on the plant roads. Additionally, rain 
guns are in operation at various plant vehicular movement roads to mitigate the fugitive emissions. 

CIN: L26940MH1936PLC002515 

We would also like to apprise your good self that the board was already displayed in the public domain 
at the front out gate of the Administration Building. The data was being displayed and now, as adviseu 

www.acclimited.com 

Datu &lo8 |zy 

Ciiasput 

Contre 

24th August 2024 

|34. Reaistered Office: Cement House, 121, Maharshi Karve Road, Mumbai 400 020 MalarashtBa. lodia 
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we have relocated the same adjacent to the Boundary wall of the plant premises. It is now visible to all 

the commuters moving on the public road, The pictures of the same are attached herewith as Annexure 

B. 

The above is for your good selfs perusal please. 

Thanking You, 

Yours Faithfully, 

For ACC Limited (Gagal) 

Deputy General Manager-Environment 

Gagal Cement Works 

64 705



Iress 

PAN No 

GSTN No. 

Tel. No. 

Cont. Person: 

Fax No. 

E-Mail 

00001/ 

2400010113 

DIESEL 

: 

00002/ 

2400010112 

PO Item No / Item Code 

PR No / Dept 

DIESEL 

: AAACT1507C 

( Unit: GAGAL CEMENT WORKs ) 
PO-BARMANA DIST-BILASPUR 

GAGAL PIN :174013, 

ACC ILimited 

02AAACT1507C2Z8 

Description & Specification 

REPAIR O ENNAT ROAD SWEEPER 

The item covers the following 

Services: 

1.REPAIR OF TENNAT ROAD SWEEPER 

SAC Code :998719 

REPAIR OF RO0T ROAD SWEEPER 

The item covers the following 

Services: 

1.REPAIR OE ROOT ROAD SWEEPER 

SAC Code :998719 

Total in INR Four Lakh Fifty Thousand Only 
Header Information : 

ACC LIMITED 

Vendor Code : 910012784 

SURYA ENGINEERING WORKS, 
B-30 INDUSTRIAL AREA 

PHASE-III, S.A.S NAGAR 
AJIT SINGH NAGAR, Dist: MOHALI PIN:160055 

Punjab, INDIA 

GSTN No: 

PAN No 

Tel No 

FAX No : 

With reference to your quotation and subsequent negotiations, we are pleased to place this Purchase Order on you for the supply of following items/services 
Subiect to terms and conditions stated below and printed overleaf/attached with this purchase order 

E-Mail : 

Contact: SATNAM SINGH -PROP 

Date 

31.08.2024 

03AGEPS757901ZG 

Delivery Taxes /Duties Value 

31.08. 2024 

AGEPS7579Q 

0172-2266419 

satnamsuryalyahoo.com 

18% 

Integrated GST 

18% 

Integrated GST 

1.000 

1.000 

Qty 

1.000 

UOM 

JOB 

1.000 JOB 

PER 

SAP P0 No/Plant 1200967092/N210 
PO Date 

PO Type 

PER 

Price in INR 

Issuing Authority 
Vendor's Re£/Qtn No : 

JOB 200000.00 

200,000.00 

1 

Created by: Anuj Thakur 
Please Quote the GSTN Number, PO No., Line 
Item No, Name of the Works/Unit and the 
Contact Person in all correspondences 
(including the Delivery Challan/Invoice ) 
Please provide copy of valid MSMED 
certificate along wìth the copy of invoice 
and other documents. 

Purchase Order 

JOB 

250,000.00 

1 JOB 

JOB 250000.00 

04.07.2024 
REV (Revenue) 

CEMENT HOUSE, 121 MAHARSHI KARVE RO D, MUMAAI-400 020 wN ACCITMI TED.COM, CORP ID NO L2694OMH1936PLCO 02515 

0 

: PLANT SERVICES PROCUREMENT Amee4 

Total 

Discount 

Gross Price after Disc in INR 

Pg: 1 of 9 

Amount in INR 

200000.00 

250000.00 

200,000.00 

250, 000.00 

450,000.00 

450,000. 00 
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Gagal Cement Works 
Operation of Vacuum Cleaner at various plant locations 

ACC adani 
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Gagal Cement Works 
Operation of Vacuum Cleaner at Packing Plant 

ACC 
adani 
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Gagal Cement Works 
Operation of Vacuum Cleaner at Packing Plant 

ACC adani 
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Gagal Cement Works 
Water Sprinkling at Plant 

ACC 

uested By them uv domand made ungei u M 

UMI 

adani 
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Gagal Cement Works 
Water Tanker Operation at Packing Plant 

ACC adani 
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Gagal Cement Works 
Water Tanker Operation at Packing Plant 

ACC adani 
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Gagal Cement Works 
Curtain Installation at Packing Plant 

ACC 

BEFORE 

AFTER 

adani 
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Gagal Cement Works 
Water Sprinklers at Various Plant Locations 

ACC 
adani 
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Gagal Cement Works 
Water Sprinklers at Various Plant Locations 

ACC adani 
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Gagal Cement Works 
Display Board Installed at Plant Main Gate 

ACC adani 

76 717



Gagal Cement Works 
Display Board Installed at Plant Main Gate 

ACC 
adani 
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Cement 

ACC/GCW/EECCI24/09/03 

The Regional Officer, 

HP State Pollution Control Board, 
Near HPPWD Rest House, Dholra, 

Bilaspur 

Subject:- Complaint of Sh. Kashmir Singh S/o Sh. Sant Ram. 

Dear Sir, 

This is in reference to the subject letter # PCB/RO/BLP/(4) ACC Ltd. Unit-1/Vol-X/2024-1457-59 

dated 20th sSeptember 2024 received by us on 25th September 2024. 

We would like to bring your kind attention towards the letter submitted vide letter# 
ACC/GCW/EECC/24/01/3 and subsequent visits of the HPSPCB to our plant, during which we had 
informed that we have clinker loading chutes in operation with us. These clinker loading chutes are 

connected with the cartridge type bag filter. Sometimes fugitive emissions emanate due to the chocking 

of these cartridges which is an inherent property and requires periodic cleaning & replacement. We had 
released PO#1200965966 dated 08.07.2024 for the purchase of these cartridges and they have been 

received at site. All the cartridges have been replaced of the said bag filter by taking the stoppage 
required for replacement & mnaintenance. The copy of the PO is attached as Annexure A. 

We are further studying the possibility of installation of Mist Fog System in the circuit, for which the 
various vendors/ suppliers were called on site to provide the solution for the same. After following the 
due technical aspects, we will release a Purchase Order required for procurement of dust suppression 
system. It will be installed in very near future. We would also like to submit that; belt curtains have also 
been installed to arrest the fugitive emissions. GI sheets installation is also under progress across the 

ACC Limited 
Cagal Cement Works 

VPO Barmana, Tehsil Sadar 
Distt. Bilaspur 174 013 

Himachal Pradesh, India 

L26940MH1936PLCO02515 

30th September 2024 

Registered office: 

www.acclimited.com 

Cement House. 121, Maharsthi Kare Rdgd, Mymbai geaharashtra, India 

78 719



plant boundary to act as wind curtains. Both the above-mentioned jobs are being executed as advised by 
your good self during the plant visit, The pictures of the same are attached herewith as Annexure B. In 

addition to above, we would also like to inforn your good self that with a Capital Expenditure of INR 
15 Crs. We are going to install a clinker loading station to cater the additional load of clinker loading. 

The PO#1200968017 has been released for the preparation of the drawings required for the Civil 

Building Construction. Other processes are in progress, and it will be installed in a period of 15-18 

months from now. The copy of the PO is attached as Annexure C. 

We would also like to mention that to mitigate the fugitive emissions, we are operating Heavy Duty 
Truck Mounted Vacuum Cleaners inside the plant. Additionally, we will start road sweeping by more 
Vacuum cleaners, which have been sent for repair. The soft copy of the PO# 1200967092 is attached 
herewith as Annexure D, for your good selfs ready reference. These Vacuum Cleaners will be received 

after the maintenance and will further be put into the operation after receipt at site. 

Further, we wish to bring to your kind notice that there were HP Grid failure from the HP State 
Electricity Board's Kangoo Sub Station which led to complete black out and resulting into sudden plant 
stoppage. These sudden disturbances cause thermal shocks & process disturbances. The above is for 
your good self's perusal please. However, we would like to assure you that ACC Limited is committed 
towards environment protection and will take all possible steps required for mitigation of the pollution 
at source. We further submit that as a responsible corporate citizen, we will continue to take necessary 

efforts for improvement of the environmental conditions in & around the plant premises 

Thanking you, 
Yours faithfully, 

For ACC-(Gagal), 

ASandeep Sharma) 
Deputy General Manager 
Gagal Cement Works 

CC:- Hon' Member Secretary, HPSPCB, for perusal please. 
Hon' Deputy Commissioner, Bilaspur , for perusal please. 
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ACC 
Addros 

PAN No 

GSTN No. 

TOl. No. 
Tax NO. 

-Mail 

00001/ 
2502371037 

MIPS 

Unit: GAGAL CEMENT WORKS ) 

PO-BARMANA DIST-BILASPUR 

ACC Limited 

GAGAL, PIN :174013, 

1. AAACT1507C 

Cont. Person: Vandana SHARMA 

# 02AAACT1507C2Z8 

09418346726 

VANDANA, SHARMA@ADANI,COM 

458000081213 

Description & Specification 

FILTER CARTIDGE; PN:13;DCL 
HSN Code: 84313990 

FILTER 

CARTIDGE: DW:6IDO0489 

04; DCL; PN:13 ;200D*558L 

Total in INR One Lakh Five Hundred Only 

Important Terms & Conditions 

Vendor Code 910001650 
M8 ENTERPRISES 

Data protection clauBe : 

PHASE -2, BEHIND LOTTERY BAZAR 
SCo -03, PALAM ENCLAVB, 
AJIT SINGH NAGAR, Dist: MOHALI, PIN:140603 

Pungab, INDIA 

GSN No: 

PAN NO : 

Tel NO : 

FAX No : 

B-Mail : 

Date 

03ABDPJ8321P1ZK 

14.07.202a 

ABDPJ8321P 

Contact: M. s. JAUHAL - PROPRIETOR 

With reference to your quotation and subseguent negotiations, we are pleased to place this Purchase order on vou for the supply of following items/services 

subiect to terme and conditions stated below and printed overleaf /attached with this purchase order 

IPO Item No / Item Code Delivery Taxes /Duties Value 

PR No / Dept 

0120-2425491 

184 

mejauhal@yahoo.com 

Integrated GST 

Qty 

30.000 

UOM 

ACC LINITSD, CEMENT KOUSE, 121 MAHARSHI KARVE ROAD, MUMBAI-400 020, 

EA 

Please quote the purchase order number & PO Line Item No in al1 your challan, bills & correspondence with us. 

Please provide copy of valid MSMED certificate along with the copy of invoice and other documents. 

SAP PO No/Plant 1200965966/N210/Vandana SHARMA 

PO Date 

PO TVPe 

Purchase Order 

PER 

Isuing Authority 

Vendo RetlQtn No 

Price in INR 

08.072024 

3,350.00 

1 

REV (Revenue) 

Created by: Vandana sharma 

Please Quote the dSTN Number PO No. Line 

Item No, Name of the Worke/onit and the 

Contaat Person in all correspondences 

(including the Delivery Challan/Invoie) 

Please provide copy of valid MSMED 

certificate along with the copy of lnvoice 

and other doqumen ts. 

PLANT STORES & SPARES 

Aco,TMTTRD. CoM, CORP ID NO L26940MHn93 6PICo02515 

Total 

Discount 

INR 

0.00 

Gross Price after Disc in INR 

Please subait Tax Invoice on supply of Material/Service with prerequisite statutory information within the stipulated time as mentioned in the relevant 

provisions of The Central Goods and Services Tax Act, 2017 and allied Acts and Rules made theirunder.In case the invoice is issued beyond the stipulated tí me ae 

such taxes and duties paid under GST Act. Further, the Supplier of Goods/ Services 
per GST Act, then the Company will not be liable to reimburse any 

the Supplier or any of its third party in any 
indemnifies the Company from and against any loss/extra cost incurred by the Company on account of default by 

statutory compliance of the GST Act. 

Amount ia INR 

100.500.0o 

Any Confidential Intornat ion by us/ Informat ion shared with ACc Limited by you shall always be governed by the Privacy Policy of ACC Limited as available on our 
websitelamended from time to time, please visit the website for regular updates] and ACC Limited shall have the right to its usage in a manner specifically 
provided under the Privacy Policy and as consented by you as a part of this Agreement/Contract. 

Pg: 1 of 5 

100,500.00 

100,500.00 
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Gagal Cement Works 
Operation of Vacuum Cleaner at various plant locations 

ACC adani 
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Gagal Cement Works 
Operation of Vacuum Cleaner at Packing Plant 

ACC adani 
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Gagal Cement Works Curtain Installation at Packing Plant 

ACC 

BEFORE 

AFTER 

adani 
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Gagal Cement Works 
Sheet Installation at Packing Plant 

ACC adani 

85 726



Gagal Cement Works 
Sheet Installation along the boundary wall 

ACC 
adani 

Nadese 

PAN 
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ACC/GCW/EECC/24/10/03 

To, 

The Regional Officer, 
HP State Pollution Control Board, 
Near HPPWD Rest House, Dholra, 

Bilaspur 

Dear Sir., 

Sub: Notice under Air (Prevention and Control of Pollution) Act, 1981. 

This is in reference to the subject matter and the letter # PCB/RO/BLP/(4) ACC Ltd. Unit-1(Vol 

XI)/2024 - 1548 received by us on 10h October 2024 issued for the monthly monitoring carried 

out by the Regional Office, HPSPCB from 23d� 24h August 2024, during which stack and the 

ambient air monitoring was carried out by your good office. 

While going through the emission reports, we have found that all the ambient air stations results 

and the stack emissions results are within the prescribed limit, except the one ie. of Cement Mill 3 

& 4, for which have common stack for both the mills. The result of the Cement Mill 3&4 is 35 

mg/Nm3 against the prescribed limit of 30 mg/Nm3. Here, we would like to submit that while 

performing the Isokinetic Sampling at the stack, the stack was emissions free and the dust was not 

visible at the stack. The facts behind captured emissions on the day of monitoring, was due to the 

DP based purging required for the cleaning of the bag house to maintain the differential pressure 

across the bag house. As the compressed air purging is the continuous process and is operational 

for app. 60-80 milliseconds, therefore, while doing the sampling, the dust might have escaped 

from the circuit and it could have been captured in the sample thimble. 

ACC Limited 
Gagat Cement Works 
VPO Barmana, Tehsil Sadar 

ib138 

Distt. Bilaspur 174 013 
Himachal Pradesh, India 

CIN: L26940MH1936PLC002515 

www.acclimited.com 

23rd October 2024 

F.R. 

24|16]DM 
Registered Office: Cement House, 121, Maharshi Karve Road, Mumbai 400 020. Maharathtral india 

dnyete 
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We would further like to submit that as we are doing the mandatory routine prevenuve maintenance, we have the checked both the Cement Mill #3 and Cement #4 on 27" August 2024 
and 23" August 2024. The work permits are attached as Annexure A for your perusal please. 
While bag house inspection we have found two nos. punctured bags which lead to the dust captured 
in the thimble. 

Further, during the routine emission monitoring of August, September & October 2024 and the 

third-party emission monitoring, the emissions are found to be well within the norms. The reports 
are attached herewith as Annexure B for your perusal please. These reports implies that the 

emissions were well within the norms prior and post HPSPCB monitoring dated 24" August 2024. 

Now, the emissions are well within the norms, and the stack is clear & emissions free. 

The above is for your good self's perusal please. We would like to assure you that ACC Limited 

is committed towards environment protection and will take all possible steps required for 
mitigation of the pollution at source. We further submit that as a responsible corporate citizen, we 
will continue to take necessary efforts for improvement of the environmental conditions in & 

around the plant premises 

Thanking you, 
Yours faithfully, 
For ACC Limited, 

(Sandeep Kumar) 
Chief Plant Manager 

Gagal Cement Works 
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ACC/GCW/EECCI24/10/06 

To, 

The Regional Officer, 
HP State Pollution Control Board, 

Near HPPWD Rest House, Dholra, 

Bilaspur 

Sub: Notice under Air (Prevention and Control of Pollution) Act, 1981. 

Dear Sir, 

This is in reference to the subject matter and the letter # PCB/ROBLP/(4) ACC Ltd. Unit-1(Vol 

XI)2024- 1553 received by us on 19h October 2024. Please find hereunder our pointwise reply to the 

observations made by the official of State Board on 03.10.2024 in the presence of the ACC 

representative. 

1. Leakages have been observed in Raw Mill cyclone of Unit-1 causing fugitive emissions. 

Leakages which were observed in Raw Mill cyclone of Unit-1 was due to the puncture in the MS 

plate body of the cyclone. We would like to appraise your good self that due to the abrasive nature of 

the limestone and other additives; wear and tear occurs occasionally in the cyclones which separates 

fine & course material. It was attended after taking the stoppage and leakage was arrested by 
repairing and welding another MS plate over the worn-out section of the cyclone. After attending the 

same there was no leakage and fugitive emission. 

2. Leakages have been observed in the Raw Mill to Blending silos section causing fugitive 
emissions. 

The fugitive emission which was observed from Raw Mill to Blending Silos was due to the dust 
travelling from the Raw Mill punctured cyclone. This fugitive dust, which was emanating from the 

ACC Limited 
Gagal Cement Works 
VPO Barmana, Tehsil Sadar 

30th October 2024 

Distt. Bilaspur 174 013 

e6\p|machal Pradesh, ndia 
CIN: L26940MH1936PLCO002515 

www.acclimited.com 

Reaistered Office: Cement House, 121, Maharshi Karve Road, Mumbai 400 020, Mahara_htra, India 

filk 
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punctured cyclone, was travelling towards adjacent Blending Silo, where it was settling down along 
with the Blending Silo Structure. This was also communicated to the official during the visit. After 

attending the cyclone leakage, this observed dust was also eliminated. 

3. Loading of clinker is being carried out through JCB from clinker stockpiles instead of using 
conveyors and chutes which is the major source of fugitive dust emissions. 

We would like to bring your kind attention towards the letters submitted vide letter# 

ACC/GCW/EECC/24/01/3 and ACC/GCW/EECC/24/09/03, where we had informed your good office 

that we have clinker loading chutes available with us and these clinker loading chutes are conmected 
with the cartridge type bag filter. However, to top up the clinker we have to use the payloader or JCB to 

fill the clinker in few trucks, We would also like to submit that we have installed the covered GI sheets 

enclosure to contain the dust within the area of clinker loading with the payloader or JCB, as advised by 
your good office. The pictures of the same are attached as Annexure A. 

We would like to apprise your good self that clinker loading with the JCB/Payloader is a temporary 
arrangement. We would also like to inform your good self that with a Capital Expenditure of INR 15 

Crores we are going to install a clinker loading station to cater the top up of clinker loading. The 
PO#1200968017 dated 12.07.2024 has been released for the preparation of the drawings required for 

the Civil Building Construction, design & engineering layout finalization. Other processes are in 
progress, and it will be installed in a period of 15-16 months from now. The copy of the PO is attached 
as Annexure B. 

Further, to mitigate the emissions while loading clinker with JCB/ Payloader we have released 
PO#1200980504 dated 03.11.2024 to M/s Janvik Engineers for the supply of Mist Fog Dust 
Suppression System. The vendor has assured to supply the Mist Fog Dust Suppression System by 30th 
November 2024. After receipt of the same, it will be installed at the clinker loading area to mitigate & 
suppress the dust emissions. The copy of the PO is attached as Annexure C. 

It gives us immense pleasure to inform your good self that as advised by your good self, to act as a wind 

barrier, GI sheets installation job has been completed along the plant boundary wall. The pictures of the 
same are attached herewith as Annexure D. Further, to improve & mitigate fugitive emissions, we have 
initiated a process to install a new tarpaulin shed to contain & rest the dust within the shed. 
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4. Fugitive emissions have also been observed at Cement Mill-3 section. 
The dust emissions which were observed in the Cement Mill-3 section was due to the manual 

cleaning, which was under progress during the time of visit. After the completion of cleaning process, 
there was no fugitive emissions in the Cement Mill-3. 

5. Road in the premises of both plants is not mettled completely due to which huge fugitive dust 
emanating during the plying of vehicles. 

It is to inform your good self that all the roads in the plant are mettled completely. However, there are 
wear & tear of roads due to movement of Heavy Earth Moving Machines inside the plant. Periodic 
repair & maintenance of these roads is done as per requirement. Further, to mitigate the fugitive 
emissions on the roads inside the plant, Heavy Duty Vacuum Cleaners are operated to clean the roads. 
Periodic maintenance of the Heavy Duty Vacuum Cleaners is done and are being operated during the 
shifts in the entire plant. We are also in a process to hire one more additional Vacuum Cleaner to clean 
the mettled roads. The pictures of the same are attached herewith as Annexure E. After the operation of 
Vacuum Cleaners Water Tanker is operated on the plant roads. Additionally, rain guns are in operation 

at various plant vehicular movement roads to mitigate the fugitive emissions. 

Now, we would lke to submit that the ambient air samples were taken in the month of June'2024 ie on 

25th -26h June 2024. The ambient condition during the day of sampling was cloudy and windy, as the 
monsoons were approaching during that period. The light drizzle also occurred during that day and 

moist particulate matter might have been captured during the monitoring. Further, we would like to 
submit that the emission monitoring done during the subsequent period by Plant team, HPSPCB Team 
and even as by Third party are well within the prescribed norms. The reports of the same are attached 

for your good self's perusal please as Annexure F. 

Therefore, we would request your good self to withdraw the above-mentioned notice as we have 

completed improvement jobs as advised by your good office. Further, as mentioned above, we are doing 
many other improvement jobs required for environmental protection. We would like to assure you that 
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ACC Limited is committed towards environment protection and will take all possible steps required for 
mitigation of the pollution at source. We further submit that as a responsible corporate citizen, we will 
continue to take necessary efforts for improvemnent of the environmental conditions in & around the 

plant premises. 

Thanking you, 
Yours faithfully, 
For ACC Limited, 

Deputy General Manager 

Gagal Cement Works 

Encl:- As Stated 

92 733



GI Sheets Cover Installation 

ACC 

Annexure A 

adani 

93 734



ACC 
Address 

PAN No 
GSTN No. 

Cont. Person: 

Tel. No. 
Fax No. 

-Nail 

00001/ 
1000650319 

3 

CAPEX 

( Unit: GAGAL CEMENT WORKS ) 
ACC Llmited 

PO-BARMANA DIST-BILASPUR 

GAGAL, PIN 174013, 

AAACT1507C 

02AAACT1S0C2Z8 

Item Code 

Header Infomation : 

Description & Specification 

Services Des & Bnga G2. Clk 

Loading sys 

The item covers the following 
Services : 

1.Services Des & Engg G2. Clk 

Loading sys 
SAC Code :998719 

Total in INR Ten Lakh Only 

Order procesSsed as per approval and your quotation 

TDS is applicable as per rule at the time of Payment, 

You wil] provide the below to HR: 

Vendor Code 918022725 

Medical fitnes6 certificate. 

9ECMBC cONSULTANTS PVT LID, 
601, B-WING, GODREJ cOLISEUM 

PP/ Insurance PSI,JPA, POOD doc 

OFF EASTERN EXPRESS HIGHWAY, CHUNNABHATTI, SION 

(E) 
MUMBAI,Disti MUMBAI, PIN:400022 

You wi1l respone ible for your workmen. 

GSTN Not 

PAN No : 

FAX No : 

With reference to your quotation and subsequent negotiations, we are pleased to place this Purchase Order on voù for the supply of following items/services 

subiect to terms and conditions stated below and printed overleaf/attached with this purchase order 

PO Item No / 

PR No Dept 

rel NO : 02242923333 

E-Mail : 
Contact: 

GST extra and no tax liability will be entertained later on by ACC, 

Date 

30.09.2024 

27AAOCS2086B1ZA 
AAOCS2086B 

Delivery Taxes/Duties Value 

You will support us for environment protection and energy conservation, 

Contact@secmec.com 

18% 

GSDAGA 

Mandatory PPE's Safety shoe, cotton safety jacket, safety helmet and goggles as per acc standard. 

Integrated GST 1.000 

Qty 

ACC & Cont ractor empioyee has every right to stop the unsafe work essue related to H/S compli ance 

1.000 

UOM 

JOE 

JOB 

AeKwe 

PO 
SAP PO No/Plant 

1200968017/N211 

Date 
PO TYpe 

PER 

ulng Authority PLANT SERVICES PROCUREMENT 

Vendor Ret/Qtn Wo 

Purchase 0rder 

Created by: Anuj Thakur 

Please uote the GSTN Nunber, PO No., Line 

Item NO, 

Name of the Works7 Dnit and the Contact 

Person in all cortespondences (including 

the Delivery Challan/Invoice ) 

Price in INR 

12.07.2024 

CAP(Capital) 

1,000,000.00 

1 JOB 

1000000.00 

Total 

Discount 

Gross Price after Disc in INR 

ACC LIMITED, CEMENT HOUSE, 121 MAHARBHI KARVE ROAD, MUMBAI -400 020, WWW.ACCLINITED, CON, cORP ID NO L26940NH1936PLCO02515 Pg: 1 of 6 

Anount in INR 

1,000,000.00 

1000000.00 

1,000,000.00 

1,000, 000.00 
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ACC 
AddresB 

PAN No 

GSTN No. 

Tel. No. 

Cont, Per6On: 

Pax No. 
E-Mail 

: 

00001/ 

1000675432 

: AAACT1507C 

CAPEX 

PO-BARMANA DIST-BI LASPUR 

ACC Limited 

GAGAL. PIN : 174013, 

PO Itez No Iten Code 

PE Bo/ Dept 

Total in INR 

02AAACT1507C2Z8 

Description & Speci£ication 

Tower mounted dust suppression 

systen 

HSN Code: 
Tower Ounted dust suppression 

system 
To be supplied with Pan, Motor, 

Peed Pump, Panel 
operation- Automatíc wíth remote 

and also from control room 

Coverage aea - 2000 to 8000 sg ft 

Horízzontal swing - Up to 330 deg 
adiustable (autonatíc Bwing) 

Vertical Tilt - +40{-10) degeers 
droplet size - 0.5 to 50 aicrong 

SOzzle free technology 
2lectrical Valve to control water 

Spary- super fine fog 
Piltration - Y-Staíner 

Vendor Code : 

Twelve Lakh Seventy Siz Thousand Only 

JANVIK ENGINEERB AND TUBES PVT LTD, 

PLOT NO 3016 PHASE 3 

910040442 

KALOL ROAD GIDC CHHATRAL, 
GANDHINAGAR, Dist: GANDHINAGAR, PIN:382729 
Gujarat, INDIA 

GsTN No: 

PAN No 1 

Tel No : 

PAX No : 

B-Mai1 : 

Contact: 

With reference to your guotatíon and subseguent negotíatíons, we are pleased to place this Purchase 0rder on vou for the supply of following items/services 

Subject to terms and conditions stated below and prínted overleaflattached with thig purchage order 

24AAECJ2691K1ZD 

Date 

29.12. 2024 

AAECJ2691K 

799016 0245 

janvikengineers@gna il. com 

Delivery Taxes/Duties Value Qty 

4.000 

UOM 

BA 

BAP PO Ho/P1ant 
1200980504/N2111 

PO Date 

PO TYpe 

PER 

Purchase Order 

Issuing Authority 

Vendor s Ret/otn Mo s 

Crested by: Gowda Chetan lageshbhai 

03.11.2024 

CAP (Capital) 

HO MP 

Please Quote the GSTN umber, PO No., Line 

Item Ho, 

Price in INR 

Name of the Work Uait and the Contact 

Person in al1 correspondences (includíng 

Ehe Delivery Challan/Invoice ) 

319.000.00 

1 EA 

ACC LIXITED, CEMENT HOUBE, 121 MAHARBHI KARVE ROAD, MUKBAI-400 020, Www. ACCLIMITED, COM, cORP ID NO L2694QMH1936PLco02515 

Total 

DiscOunt 

INR 

0.00 

Gross Price after Disc in INR 

Pg: 1 of 15 

Amount in INR 

1,276, 000.00 

1,276, 000.00 

1,276, 000.00 
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Gagal Cement Works 
Sheeting Job at Plant Boundary 

ACC 

OPPO Rero8T5Ga 

Am 

adani 
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Gagal Cement Works 
Sheeting Job at Plant Boundary 

ACC adani 
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Gagal Cement Works 
Operation of Vacuum Cleaner at various plant locations 

ACC 
adani 
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Gagal Cement Works 
Operation of Vacuum Cleaner at various plant locations 

ACC adani 
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Gagal Cement Works 
Operation of Vacuum Cleaner at Packing Plant 

ACC adani 
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Gagal Cement Works 
Water Sprinklers at Various Plant Locations 

ACC adani 
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VORICK ANALYTICAL RESEARCH PVT. LTD. 

Note : 

Issued to 

Test Report No. VARPL/ENV/241019020 

Dated 19.10.2024 

Attention 

GOVERNMENT APPROVED LABORATORY 
Plot No. 252, Sector-K, DSIDC, BAWANA -1, Bhorgarh, Delhi - 110040 

9965600001, 9582509966, 

Customer Ref. No. 
Sample particulates 
Sample Name 

Approval No. NW(003)19-Lab/2204 

Sampling Protocol 
Sample Description 

Name of Plant & Section 
Emission source monitored 
Type of fuel used 
Stack identification 

Normal operating schedule (hr/day) 
Sampling Location 
Type of chimney (ACc/metal) 
Stack height (meters) 
From ground level 
Capacity of Bag House Fan 
Diameterof stack (m) 

Sampling Duration (in minutes ) 
Parameter monitored 
Purpose of monitoring 
Product Manufactured 
Control measure (if any) 
Recovery of material (if any) 
General sensory observation 
Fugitive emission (if any) 
Stack Temp (c) 
Ambient Temp(Pc) 

Sampled By 
Average Stack Velocity (m/sec) 

Date of sample Receipt 
Date of Analysis 
Date of completion 

ANALYSIS RESULTS 

|1. 
ock/Ana SNO PARAMETER 

CHECKED BY 

yCie5 

vorickanalytical@gmail.com, 
GST No. 07AAGCV5191G1Zz3 

Parlaulate Matters, mg/Nm3 
Note: the subiied sample is drawn by the Laboratory 

. 

ACC Limited, Gagal, Bilaspur, H.P-174013 

Mr. Sandeep Sharma 
PO. No. 1200926298/N210 

Process Stack Emission 

VRAL/STP/ENV(A}-040 

One Process Stack Emission Sample was collected by us 

on 15.10.2024 

Coal MilI Section 

Coal Mill No -1(GAGAL-I) 

Process Stack 
As per Plant requirement 

As per Norms 

Metal 
64 

72,000 M/hr 
1.20 
30.0 
Particulate Matter 

Assessment of Emission 

Cement 
ABag House 

Dust 

Normal 
Nil 

55 
29 
14-16 
Vorrick Representative 
15/10/2024 
16/10/2024 
19/10/2024 

TEST RESULT 

8.1 

Fomat No VARPULABTR-01, lssue No. 01, Date 07.01.2023, Amd. No. 00 Date 00.00.0000 

http:l/vorickiab.com/ 

Bemarks: THesample confirm as per EP Rules-1986 w,r.t above test parameter only. 

TEST METHOD Standard Limit (As 
per EP Rules-1986) 

IS: 11255, PEoloicAalieet Researct Pt. Ltd. 

(1) This test report shal not be used in any advertising media or as evidence in the court of law without prior writen permission of the laboratory. (2) The resuit Indicated only refer to the tested sample and listed applicable parameters. 

AuthoriseoSignatorv 

AUTHORZED SIGNATORY 
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VORICK ANALYTICAL RESEARCH PVT. LTD. 

Note : 

Issued to 

Test Report No. VARPL/ENV/241019022 
Dated 19.10.2024 

Attention 

GOVERNMENT APPROVED LABORATORY 
Plot No. 252, Sector-K, DSIDC, BAWANA- 1, Bhorgarh, Delhi - 110040 

9965600001, 9582509966, |vorickanalytical@gmail.com, 

Customer Ref. No. 

Approval No. NW(003)19-Lab/2204 

Sample particulates 
Sample Name 
Sampling Protocol 
Sample Description 

Name of Plant & Section 
Emission source monitored 
Type of fuel used 
Stack identification 
Normal operating schedule (hr/day) 
Sampling Location 
Type of chimney (ACc/metal) 
Stack height (meters) 
From ground level 
Capacity of Bag House Fan 
Diameter of stack (m) 
Sampling Duration (in minutes ) 
Parameter monitored 

Purpose of monitoring 
Product Manufactured 
Control measure (if any) 
Recovery of material (if any) 
General sensory observation 
Fugitive emission (if any) 
Stack Tempº. (°c) 
Ambient Temp°. (°c) 
Average Stack Velocity (m/sec) 
Sampled By 
Date of sample Receipt 
Date of Analysis 
Date of completion 

S.NO 

ANALYSIS RESULTS 

CHECKED BY 

PARAMETER 

ockPaiculate Matters ,mg/Nm3 
Note: the sub ited sample is drawn by the Laboratory 

ACC Limited, Gagal, Bilaspur, H.P-174013 
Mr. Sandeep Sharma 
PO. No. 1200926298/N210 

Process Stack Emission 

VRAL/STP/ENV(A)-040 

One Process Stack Emission Sample was collected by us 
on 15.10.2024 

Coal Mil| Section 
Coal MilI No -0 (GAGAL-II) 

Process Stack 

GST No. 07AAGCV51910123 

As per Plant requirement 
As per Norms 

Metal 
71.5 

75,000 M /hr 
1.20 
30.0 
Particulate Matter 

Assessment of Emission 
Cement 
Bag House 
Dust 

Normal 
Nil 

33 

14-16 
Vorrick Representative 
15/10/2024 
16/10/2024 
19/10/2024 

TEST RESULT 

7.9 

http:/voricklab.com/ 

Format No VARPULABTR-01, lssue No. 01, Date 07.01.2023, Amd. No. 00 Date 00.00.0000 

Remarks: THesample confirm as per EP Rules-1986 w.r.t above test parameter only. 

TEST METHOD 

IS: 11255, pt -1 

Standard Limit 
(As per EP Rules 
1986) 

30.0 

For Vorick Analytical Research Pvt. Ltd. 

(1) This test reoort shall not be used in any advertising media or as evidence in the court of law wthout pror writen permisslon of the laboratory. 
(2) The resut indicated only refers to the tesled sample and llsted applicable paramelers. 

AuthorisedSignatorn 

AUTHORIZED SIGNATORY 
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Chi1100A 

VORICK ANALYTICAL RESEARCH PVT. LTD. 

Note : 

Issued to 

Test Report No. VARPL/ENV/241019024 
Dated 19,10.2024 

Attention 

GOVERNMENT APPROVED LABORATORY 
Plot No. 252, Sector-K, DSIDC, BAWANA- I, Bhorgarh, Delhi - 110040 

9965600001, 9582509966, 

Customer Ref. No. 
Sample particulates 
Sample Name 

Approval No. NW(003)19-Lab/2204 

Sampling Protocol 
Sample Description 

Name of Plant & Section 
Emission source monitored 

Type of fuel used 
Stack identification 
Normal operating schedule (hr/day) 
Sampling location 
Type of chimney (ACc/metal) 
Stack height (meters) 

a) From ground level 
Capacity of ESP Fan 
Diameter of stack (m) 
Sampling Duration (in minutes ) 
Parameter monitored 

Purpose of monitoring 
Product Manufactured 

Control measure (if any) 
Recovery of material (if any) 
General sensory observation 
Fugitive emission (if any) 

Stack Temp. ( 
Ambient Temp. (c) 
Average Stack Velocity (m/sec) 

1. 

Sampled By 
Date of sample Receipt 
Date of Analysis 
Date of completion 

SANALYSIS RESULTS 
SNrPARAMETER 

CHECKED BY 

|vorickanalytical@gmail.com, 
GST No. 07AAGCV519161Z3 

Partuete Matters, mg/Nm3 
Note: the subryiteb sample is drawn by the Laboratory 

ACC Limited, Gagal, Bilaspur, H.P-174013 
Mr. Sandeep Sharma 
PO. No. 1200926298/N210 

Process Stack Emission 

VRAL/STP/ENV(A)-040 
One Process Stack Emission Samplewas collected by us 
on 15.10.2024 

ESP Section 
Cooler ESP-I (GAGAL-1) 

Process Stack 

As per Plant requirement 
As per Norms 
Metal 
35.0 

4,45,000 M³ /hr 
3.1 

30.0 
Particulate Matter 
Assessment of Emission 

6cementAy. ESD 

Dust 
Normal 
Ni 

148 

32 
13-16 
Vorrick Representative 
15/10/2024 

16/10/2024 
19/10/2024 

TEST RESULT 

http://voricklab.com 

16.2 

Format No VARPULAB/TR-01, asue No. 01, Date 07.01.2023, Amd. No. 00 Date 00.00.0000 

TEST METHOD 

Hemarks: ThesAmple conform / does not confirm as per EP Rules-1986 w.r.t above test parameter only. 

Standard Limit (As 
per EP Rules-1986) 

IS : 11255, prerVorick ARGAAtical Research P. Ltd. 

(1) This test report shal not be used in any adverising media or as evldence in the court of lew without prlor witen permisslon of the laboralory. 

(2) The result indlcated only refers to the tested sample and isted applicable parameters. 

Authorlsed'Signator: 

AUTHORIZED SIGNATORY 
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Note : 

Issued to 
Attention 

VORICK ANALYTICAL RESEARCH PVT. LTD. 

Dated 19.10.2024 

Qustomer Ref. No. 

Test Report No. VARPL/ENV/241019023 

Sample Name 
Sample particulates 

Plot No. 252, Sector-K. , DSIDC, BAWANA - 1, Bhorgarh. Delhi - 110040 9965600001, 9582509966, 

Sampling Protocol 
Sample Description 

Name of Plant & Section 
Emission source monitored 
Type of fuel used 
Stack identification 

Sanpling Location 
Normal operating schedule (hr/day) 

Type of chimney (ACC/metal) 
Stack height (meters) 
From ground level 
Capacity of Bag House Fan 

CHECKED BY 

Diameter of stack (m) 

Approval No. NW(O03)19-Lab/2204 

Sampling Duration (in minutes ) 
Parameter monitored 

Purpose of monitoring 
Product Manufactured 
Control measure (if any) 
Recovery of material (if any) 
General sensory observation 
Fugitive emission (if any) 
Stack Temp°. (°c) 
Ambient Temp (°c) 

Sampled By 
Average Stack Velocity (m/sec) 

Date of Analysis 
Date of sample Receipt 

Date of completion 

Aoick 

ANALYSIS RESULTS 

S.NO PARAMETER 

GOVERNMENT APPROVED L ARORATORY 

Esea 
ate Matters, mg/Nm3 

Note: the subted sample is drawn by the Laboratory 

|vorickanalytical(Dgmail. com, 

7.9 

ACC Limited, Gagal, Bilaspur, H.P-174013 
Mr. Sandeep Sharma 
PO. No. 1200926298/N210 

VRAL/STP/ENV(A)-040 
Process Stack Emission 

One Process Stack Emission Sample was collected by us 
on 15.10.2024 

Coal Mill Section 

Coal Mill No � (GAGAL-II) 

Process Stack 
As per Plant requirement 

As per Norms 
Metal 
80.0 

1,81,000 M³ /hr 
1.80 

30.0 

GST No. 07AAGCV5191G123 

Particulate Matter 
Assessmnent of Emission 
Cement 

Bag House 

56 

Dust 

31 

NOmal 
Nil 

14-16 

Vorrick Representative 
15/10/2024 
16/10/2024 
19/10/2024 

TEST RESULT 

Fomat No VARPLLAB TRO1, Bsue No. 01, Date 07.012023, Amd. No. 00 Date 00.00.0000 

http /vorickiab com 

TEST METHOD 

IS: 11255, pt-1 

Remarks: Theample confom / does not confim as per EP Rules-1986 w.r.t above test parameter only. 

Standard Limit (As 
per EP Rules-1986) 
30.0 

For Vorick Analytical Research Pvt. Ltd. 

() This test report shal not be usod in any adverlising media or as evidence in the cout of law without prior witen pemission of the laboratory. 
i2) The resut indicaled oniy refers to the lestod sample and listed applicable parameters. 

AuthoriseSignaton 
AUTHORIZED SIGNATORY 
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VORICK ANALYTICAL RESEARCH PVT. LTD. 

Note : 

Issued to 

GOVERNMENT APPROVED LABORATORY 
Plot No. 252, Sector-K, DSIDC, BAWANA - I1, Bhorgarh, Deihi - 110040 9965600001, 9582509966. 

Dated 19.10.2024 

Attention 

Test Report No. VARPL/ENV/241019027 

Customer Ref. No. 

Approval No. NW(003)19-Lab/2204 

Somple particulates 
Sample Name 
Sampling Protocol 
Sample Description 

Name of Plant & Section 

Emission source monitored 
Type of fuel used 
Stack identification 
Normal operating schedule (hr/day) 
Sampling Location 
Type of chimney (ACC/metal) 
Stack height (meters) 
From ground level 
Capacity of Bag House Fan 
Diameter of stack (m) 
Sampling Duration (in minutes ) 
Parameter monitored 

Purpose of monitoring 
Product Manufactured 
Control measure (if any) 
Recovery of material (if any) 
General sensory observation 
Fugitive emission (if any) 
Stack Temp. ('c) 
Ambient Temp°. (°c) 
Average StackVelocity (m/sec) 
Sampled By 

Date of sample Receipt 
Date of Analysis 
Date of completion 

ANALYSIS RESULTS 

vorickanalytical@gmail.com. 

S.NO PARAMETER 

CHECKED BY 

oonariçulate Matters, mg/Nm3 
Note: the sboted sample is drawn by the Laboratory 

7.1 

ACC Limited, Gagal, Bilaspur, H.P-174013 
Mr. Sandeep Sharma 
PO. No. 1200926298/N210 

Process Stack Emission 
VRAL/STP/ENV(A)-040 
One Process Stack Emission Sample was collected by us 
on 15.10.2024 

Kiln Section 

RABH (GAGAL-I) 

Process Stack 

As per Plant requirement 
As per Norms 
Metal 
155 

GST NO. 07AAGCV5191G123 

700000 MP /hr 
4.25 

30.0 
Particulate Matter 
Assessment of pollution load 
Cement 
Bag House, 
Dust 

Normal 

Nil 
157 

31 

7-10 

TEST RESULT 

Vorrick Representative 
15/10/2024 
16/10/2024 
19/10/2024 

Format No VARPULABITR-O1, lssue No. 01, Date 07.01.2023, Amd. No. 00 Date 00.00.0000 

http://voricklab.com/ 

TEST METHOD 

IS : 11255, pt-1 

Remarks: Thebample confirm as per EP Rules-1986 w.r.t above test parameter only. 

Standard Limit (As per 
EP Rules-1986) 
30.0 

For Vorick Analytical Research Pvt. Ltd. 

(1) This test report shal not be used in any adverising media or as evidence in the court of law wthot pdor writen permlsslon of the iaboratory. (2) The result indicated only refern to the tested sample and listed applicable parameters. 

AuthorisefSignator 

AUTHORIZED SIGNATORY 

106 747



Jdani 
Cement 

ACC/GCW/EECC24/11/01 

To, 

The Regional Officer, 
HP State Pollution Control Board, 

Near HPPWD Rest House, Dholra, 

Bilaspur 

Sub: Regarding Real Time data of CAAQMS and CEMS. 

Dear Sir., 

This is in reference to the subject matter and the letter # PCB/RO/BLP/(4) ACC Ltd. Unit-1(Vol 

XIY2024 �-1726 received by us on 13th November 2024. 

We would like to apprise your good self that Unit- I data is being transmitted continuously however the 
data for Unit-II was not being uploaded due to the internet network issue and the CEMS system internal 
issues. We have taken up with the vendors who are responsible for the data capturing and transmission. 
After the detailed investigation and technical rectification, now the data is being captured by the CEMS 
& is being uploaded at the website. We have attached the reports for the same till date for your perusal 
please. VWe would also like to submit that the ACC Limited was one of the first company who have 

installed their CAAOMS in Year 2008 and CEMS in Y2009 and providing the online data to HPSPCB. 

Further we would like to apprise you that, as the equipment are more than 15 years old, it is likely that 

this equipment may malfunction due to the non-availability of the spares in the market. Some of the 

ACC Limited 
Gagal Cement Works 
VPO Barmana, Tehsil Sadar 
Distt. Bilaspur 174 013 
Himachal Pradesh, India 

18th November 2024 

CIN: L26940MH1936PLCO02515 

www.acclimited.com 

Registered Office: Cement House, 121, Maharshi Karve Road, Mumbai 400 020, Maharashtra, India 

Dy. No.SY 

Datn 

107 748



parts of the CEMS are obsolete also and were made available with difficulty by the vendors, after the 
exhaustive exploration in the market, Recently, we have ordered the spares for CEMS and the PO 
vOpies are also attached for your rcady reference as annexure A. You will find that INR 25.0 Lakhs 

Were spent to purchase the spares from the market. Afer the installation of the spares now the CEMS 

are being working satisfactorily and data is being uploaded seamlessly at website. 

As mentioned that to view the data w.r.t to the stacks , User Name and Password is required. We have 
requested the vendor to create a new link and he has shared the following link, which is not password 

protected and can be viewed by your goodself at your office. 
"https://www.envirotechlive.com/app/index.php?submit=directLogin&username=acc&userpass 

Word=system ". As advised, we will share the monthly reports with your good self and past month 

report is attached herewith for your perusal please. 

We have rectified the mentioned observations wrt to the up dation of the data at website, which was due 

to the non-availability of the spares, technical & internet network issue. We would like to asSure you 

that ACC Limited is committed towards environment protection and will submit the reports as advised. 

Thanking you, 
Yours faithfully, 
For ACC Limited, 

Deputy General Manager 
Gagal Cement Works 

Encl:- As Stated 
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ACC 
Address 

PAN No 

GSTN No. 

Cont. Person: 
Tel. No. 
Pax No 

E-MaiI 

00001/ 
1000651976 

PO Item No / Item Code 
PR NO Dept 

CAPEX 

# AAACT1507C 

02AAACT1507C2Z8 

( Unit: GAGAL CEMENT WORKS ) 

PO-BARMANA DIST-BILASPUR 

00002/ 

1000651977 

ACC Limited 

GAGAL, PIN :174013, 

CAPEX 

34.93 

Description & Speci£ication 

NTC resistor set, P No-2025266 
HSN Code: 

NTC resistor set, P No-2025266 

NTC resistor set, including 
sealing ring and cable ties 

Cons ists of: 2xNTC resistor2 x 

sealing ring /4 x cable tie 

SICK Part No- 2025266 

Power supply unit, P No-2080295 
HSN COde: 

Power supply unit, P No-2080295 
"Power supply Unit" rectrofit kit 
for exchanging a power supply unit 
(6022042 or 60235778) for a 
pre-nonted power supply unit 
(6056555) Consists of: Power 

supply unit/ LPM 41 printed 
circuit board assembly / 
connection cable /mounting 

material 

ACC LIMITRD, 

Vendor Code : 
SICK INDIA PVT LTD, 

53.41 3.7 

With reference to your quotation and subsequent negotiations, we are pleased to place this Purchase Order on you for the supply of following items/ services 
subject to terms and conditions stated below and printed overleaf /attached with this purchase order 

215 WESTERN EDGE II 

BORIVALI BASR, WESTERN EXPRESS HIGHWAY 
MUMBAI, Dist: MUMBAI, PIN:400066 
Maharashtra, INDIA 

GSTN No: 

PAN No : 

Tel No : 

FAX No : 

E-Mail : 

23.36 

910022789 

Date 

28.10.2024 

27AAICS8251L1ZS 

info@sick-india. com 
Contact: DHARMENDRA BHADOURIA 

28.10.2024 

AAICS8251L 

Delivery Taxes/Duties Valuel 

9916711224 

Disc. (%) before 

ED 5.00 % 

Disc. (%) before 

ED 5.00 % 

Qty 

0.32 

2.000 

1.000 

UOM 

SEI 

EA 

PER 

SAP PO No/Plant 
1200965209//N211 

20.06.2024 
PO Date CAP (Capital) 
PO TYpe 

Issuing Authority 

Vendor's Ref/Qtn No 

PER 

Purchase Order 

Created by: Vandana Sharma 

Price in INR 

Please. Quote the GSTN Number, PO No. Line 

Item NO, 

Name of the Works/ Unit and the Contact 

Person in all correspondences (including 

the Delivery Challan/Invoice ) 

NO L26940NH1936PLCO02515 CEENT HOUSE, 121 MAHARSHI KARVE ROAD, MUMBAI-400 020o, www.AcCLIMITD. COH, cORP 

PLANT STORES & SPARES 

68,557.00 

1 SET 

256,309.00 
EA 

Total 

DiscOunt 

INR 

6,855.70 

INR 

12,815.45 

Pg: 1 of 10 

Amount la INR 

130, 258.30 

243,493.55 
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ACC 
Address 

PO Item No / 

PR No / Dept 

00003/ 

1000651978 

CAPEX 

o0004/ 
1000651979 

/ CAPEX 

o0005/ 
1000651980 

CAPEX 

00006/ 

1000651981 

CAPEX 

ACC Linited 
( Unit: GAGAL CEMENT WORKS ) 

PO- BARMANA DIST-BILASPUR 

Item Code 

GAGAL , PIN :174013, 

Himachal Pradesh, INDIA 

Description & Spec1£ication 

SICK Part No- 2080295 

02 measuring module, P No-2025268 

HSN Code: 

'02 measuring module, P 

No-2025268 

"O2" measuring module, Complete 

SICK Part No-2025268 

Complete Blower, p No-1137015 

HSN Code: 

Complete Blower, P No-113 7015 

Raico supply Complete Blower 

voltage 220Vac with accessories 

SICK Part No-1137015 

Cell insulation kit, P No-2024907 

HSN Code: 
Cell insulation kit, 

Cell insulation kit, 

SICK Part No-2024907 

HSN Code: 

P No-2024907 

LPM42/43 plug connector p 

No-2094758 

LPM42/43 plug connector P 
No-2094758 

LPM42/43 plug connector kit 
Consist of: 3 × pl ug connector, 
2-pin/1 x plug connector, 4-pin 

Vendor Code : 

8ICK INDIA PVT LTD, 

Delivery Taxes/Du ties Value 
Date 

28.10.2024 

28.10.2024 

215 WESTERN EDGE II 

BORIVALI EASR, WESTERN EXPRESS HIGHWAY 
MUMBAI, Dist: MUMBAI, PIN: 400066 
Maharashtra, INDIA 

28.10.2024 

20.10.2024 

910022789 

Disc. (%) before 

ED 5. 00 % 

Disc. (%) before 

ED 5.00 & 

Disc. (%) before 
ED S, 00 & 

Qty 

1.000 

1.000 EA 

2.000 EA 

2.00o A 

UOM 

EA 

PER 

PER 

PER 

PER 

SAP PO No/Plant 

PO Date 

PO Type : 

Príce in INR 

426. O94.00 

Issuing Authority 

Vendor's Ref/0 tn No 

EA 

69. 00o0.00 

E 

157,966.00 

1 EA 

28,214.00 

Purchase Order 

BA 

ACC LIMITED, CEMBNT HOUSE, 121 MAHARgHI KARVE ROAD, MUMBAI - 4 00 020, WWW.,ACCLINITED. COM, CORP TD NO 26940MH1936PLCO02515 

12009652 09//N211 

20.06.2024 

CAP (Capital) 

: PLLANT 
STORES & SPARES 

Total 

DiscOunt 

INR 

21,304.70 

INR 

0.00 

INR 

15,796.60 

INR 

1,821.40 

Pg: 2 of 10 

Amomt in INR 

404,789.30 

69,000.00 

300,135.40 

34.606.60 
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ACC 
Adress 

IPO Iten No 

PR No / Dept 

00007/ 

1000651982 

CAPBX 

Tota1 in TNR 

Request ID 

Ttem Code 

PO-BARMANA DIST-BILASPUR 

GAGAL , PIN 174013, 
Himachal Pradesh INDIA 

ACC Limited 
( Unit: GAGAL CEMENT WORKS ) 

Description & Specification 

71 x plug connector. 6-pin /1 x 
"left insulation 
SICK Part No-2094758 

Lithium Battery, P No-6084859 

HSN Code: 

TERMS AND CONDITIONS 

2U24-1U-20 

Lithium Battery, p No-6084859 

Lithium Battery, 2.1 Ah, 3.6 V 

Model: TL 5242 / w 

NPA/Comnercial Approval/20240621/00060428 

SICK Part No-6084859 

Subject * NPA for purchase of CEMS Spares Capex _SICK INDIA 

54.55 

Eleven Lakh Eighty Nine Thousand Pour Hundred Eighty Three and Fifteen Paise OnlY 

Reader LaEomation : 

Standard T&C PORM PART OP THIS PO. 

Special Instructions : 

Vendor Code : 910022789 
8ICK INDIA PVT LTD, 

215 WESTERN EDGE II 

BORIVALI EASR, WESTERN EXPRESS HIGHWAY 
MUMBAI,Digt: MUMBAI, PIN: 400066 
Maharashtra, INDIA 

YOUR REF: 1. offer "sIPL-Q-2024-06-ACOG-SPR-N -157, Dated 19.06.2024 Project: Spare Quote 

Delivery Taxes/Duties Value 
Date 

& all technical agreements/ confi rmat ions with plant é subsequent negot iation held with you dated 

28.10.2024 

TERMS AND CONDITIONS LISTED IN SPECIAL INSTRUCTIONS PORM PART OF THIS PO. 

Qty 

PRICE Prices shall be rOR síte basís inclusi ve of packing and forwarding, freight and transit 
of the Order in full and sha11 not a�mit to any Escalation whatsoever 

UOM 

1.000 EA 

19.06.2024 

PER 

SAP P0Mo/Lane 1200965209/N211 

PO TYP 
pate 

Purchase Order 

Price in 1NR 

TAsuing Authority 

Vendors Ret/Otn Wo 

7,200. 00 

1 EA 

0.062024 

CAP (Capital) 

k LzespectIve Of whatever mentiOned in PR text, agreemente done wi th plant team in above document shall be [lnaI Or execut ion. Commercial terms shall be as 

agreed wíth IPO. 

PO price alBo includes services (CALIBRATION & Superyision services for I&C) Lo be executed aB aqreed with plang team. 

Acc LINITD, CRNT MOUBE, 121 MAHARSHI1 KARVE ROAP, MUMBAI -400 020, www.AcCLINITSD.COM, coRP D NO L2o3404s6PLCO04515 

PLANT sTORESSPARES 

Total 
Discount 

INR 

0.00 

Gross Price afte Disc in INR 

AioUnt in INR 

7.20o.00 

Pg: 3 of 10 

1,189,483. 15 
1,189,483.15 

ingurance ald shall remain final and firm till the execut ion 
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ACC 
Address 

PAN No 

GSTN No. 

Cont. Person: 

Tel. No. 

Fax No. 
B-Mail 

INSTRUMENT 

AT 

00002/ 
2502426455 

INSTRUMENT 

AT 

00003/ 
2502545751 

: 02AAACT1507C2Z8 

INSTRUMENT 

AT 

( Unit: GAGAL CEMENT WORKS ) 
PO-BARMANA DIST-BILASPUR 

GAGAL, PIN :174013, 

AAACT1507C 

ACC Limited 

Item Coâe 

308000236573 

208000264027 

308000236579 

Description & Specification 

PUMP KIT PN#2045901 SICK MCS 100 

EHW 

HSN Code:84749000 

KIT:WEAR TEAR: PART SET PUMP 

HALFYEARLY; PART 

With reference to your quotation and subsequent negot iations, we are pleased to place this Purchase Order on you for the supply of following items/services 
subject to terms and conditions stated below and printed overleaf /attached with this purchase order 

Po Item No 

PR No / Dept 
00001/ 

2502371085 

NO:2045901;MODEL :MCS 100 
EHW; MAKB: CEMS SYSTEM CHEMTROLS 

PRERILTER;2 

MICRON; PN: 5321499; CHEMTROLS 
HSN Code:85372000 

PREPILIER; 2 

MICRON; PN:5321499; MM: CHEMTROLS ; POR 

CEMS 

PILTER:118%118 ;MCS100EHW; PN:530968 

3;81CK 
HSN Code :84749000 

PILTER;6IZE:118118; PART 

NO:5309683 MODEI NO: MCS 100 

BHW: MAKE:CEMS SYSTEM CHEMTROLS 

Vendor Code : 910022789 
SICK INDIA PVT TD, 

L.34 

215 WESTERN EDGE II 

BORIVALI EASR, WESTERN EXPRESs HIGHWAY 
MUMBAI ,Dist: MUMBAI, PIN:400066 

Maharashtra, INDIA 

GSTN No: 

PAN NO : 

Tel No : 9916711224 

FAX No : 

B-Mail 

Contact: 

Date 

26.09.2024 

Delivery Taxes /Duties Value 

26.09.2024 

27AAICS825111ZS 

26.09.2024 

AAICS8251L 

18% 

info@sick-india. com 

DHARMENDRA BHADOUR IA 

Disc. (%) before 

ED 5.00 % 

Integrated GST 

18% 

Disc. (%) before 
ED 5.00 % 

Integrated GST 

Disc. (%) before 
ED 5.00 % 

Inteqrated GsT 

18% 

Qty 

U,J4 

2.00o EA 

2.000 

UOM 

4.000 EA 

SAP PO Mo/Plant 1200964083 /N210 

12,06.2024 
PO Date REV (Revenue 
PO TYPpe 

Zssuing Authority 

Vendozs Ret/Otn No 

Purchase Order 

Please uote the GSTN Number, PO No. Line 

Item NO, 

PER 

Created by: Vandana Shara 

Name of the Workstnit and the Contact 

Person in all correspondences (including 

the Delivery Challan/Invoice ) 

Price in INR 

PER 

PER 

71,400.00 

BA 

PLANT STORES & SPARES 

96,120.00 

1 BA 

ACC LITED, CENT HOUBE, 121 WAHARBHI KARyK ROAD, MUMBAI-400 020, Ww.ACCLIMITKD.coM, cORP ID NO L2694H1936KCOogge 

902.00 

3A 

Tota1 

DiscouDt 

INR 

7, 140.00 

INR 

9,612.00 

INR 

180.40 

Pa: 1 of 

Amount in TNR 

135,660.00 

182,628.00 

3,427.60 
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SI No. 

1 

2 

3 

5 

6 

3 

9 

10 

11 

12 

13 

14 

15 

16 

17 

18 

19 

20 

21 

22 

23 

24 

25 

2¬ 
27 

28 
29 

30 

31 

32 

33 

34 
35 

36 

37 

38 

LLelelele 39 

40 

41 

43 

45 

46 

47 

48 

49 
50 

51 

52 

5: 

54 

55 

56 
5 

58 

59 

60 

61 

62 

63 
64 

65 

66 

67 

Time 

2024-09-01 
2024-09-02 
2024-09-03 
2024-09-04 
2024-09-05 
2024-09-06 
2024-09-07 
2024-09-08 
2024-09-09 
2024-09-10 
2024-09-11 
2024-09-12 
2024-09-13 
2024-09-14 
2024-09-15 
2024-09-16 
2024-09-17 
2024-09-18 
2024-09-19 

2024-09-20 

2024-09-21 
2024-09-22 
2024-09-23 
2024-09-24 

2024-09-25 
2024-09-26 

2024-09-27 

2024-09-28 
2024-09-29 

2024-09-30 
2024-10-01 
2024-10-02 

2024-10-03 

2024-10-04 

2024-10-05 

2024-10-06 

2024-10-07 

2024-10-08 
2024-10-09 
2024-10-10 

2024-10-11 
2024-10-12 

2024-10-13 
2024-10-14 
2024-10-15 
2024-10-16 

2024-10-17 
2024-10-18 
2024-10-19 
2024-10-20 

2024-10-21 
2024-10-22 

2024-10-23 
2024-10-24 
2024-10-25 
2024-10-26 

2024-10-27 
2024-10-28 
2024-10-29 

2024-10-30 
2024-10-31 
2024-11-01 
2024-11-02 

2024-11-03 
2024-11-04 
2024-11-05 

2024-11-06 

Gagal_CAAQMS 
PM10 -(ug/m3) 

Raw 

25.68 
22.69 
21.02 
18.83 
20.8 
22.31 
21.5 

173.49 

131.9 

19.89 
19.52 

22.71 

12.62 
22.1 

26.06 
28.66 

NA 

NA 

NA 

NA 

NA 

NA 

42.95 

40.7 

62.36 

48.5 

25.85 

32.52 

48.6 

37.09 

41.69 

42.49 
32 

33.17 

40.23 

26.58 

34.61 

51.28 
43.64 

30.71 

32.63 

34.54 

37.18 

40.29 

45.61 

46.87 

48.44 

53.32 

59.2 
54.55 

56.04 

60.29 

S1.95 
37.45 

34.44 

40.63 

66.69 
84.75 
58.36 

45.87 
48.03 
52.57 
47.82 

53.7 

44.57 
53.79 

91.59 

Himachal Pradesh State Pollution Control Board 

Gagal_CAAQMS 

Raw 

Gagal_CAAQMS-Gagal _CAAQMS-NOX -(ug/m3) Raw Gagal_CAAQMS-CO -(mg/m3) Raw PM2.5 - (ug/m3) SO2 - (ug/m3) Raw 

16.2 

13.35 
11,25 

7.2 

8.56 
10.82 

42.67 

12.98 

15.99 
12.24 

12.61 

12.65 

3.86 
12.11 

16.53 
17.59 

NA 

NA 

NA 

NA 

NA 

NA 

38.69 
35.13 

59.22 

40.15 

16.67 

25.42 

38.77 

28.88 

31.09 

29.54 

21,15 

25.89 

29.13 

16.34 

25.68 

43.08 
37.78 

22.97 

22.97 

29.65 
32.14 

35.55 
42.36 
44.13 

46.02 

52.62 

59.43 
55.41 

57.34 

66.48 
55.09 
39.33 

32.66 
41,26 

70.3 
96.09 

57.43 
41.87 

45.55 
54.13 
47.42 

47.85 
45.51 

54.73 
75.36 

From Date: 2024/09/01 To Date: 2024/11/18 

2,41 

3.20 

2 

1,53 

2.61 
4.15 

2,45 
3.13 

4.01 

Report Name: Custom Report 

3.69 

3. 

2.24 

2.37 
13 

2.84 

89 

NA 

NA 

NA 

NA 

NA 

NA 

1.77 

3.07 

5.57 

1,66 

12.25 

.7 

3.2 

2.83 

1,1 

2 

2.55 

0.56 

2.21 

3.5 

3.74 

1.37 

2.3 
1.2 

2.65 

0.22 

1.96 

0.95 

0.61 

2.65 

1.26 

1,32 

3.7 

Site Name: ACC Ltd (unlt 1 

5.28 

2.66 

2.71 
1.85 

1.08 

2.22 

0.95 

0.66 

1.46 
1.37 

0.31 
1.75 
2.92 

1.34 

2.25 

1.95 
1.91 

0.5 

0.49 

0.49 

0.46 

0.49 
),48 

0.49 
0.5 

0.49 

0,48 

0.49 

0.51 

0.51 
0.53 

0.52 
0.52 

NA 
N 

NA 
NA 

NA 
NA 

0.49 

0.51 

0.51 
0.55 
7.34 

20.49 

28.24 

28.92 

27.28 
19.79 

20.51 
21.19 

22.62 

22.4 

20.9 

21.31 

21.37 

24.42 

30.58 
22.27 

22.41 

21.98 

24.06 

22.64 
23.88 

21.96 
22.5 
23.36 
23.15 
23.5 

23.02 

22.84 
24.36 

23.86 
24.2 

25.64 

23.41 

23.22 
23.24 

21.75 
24.78 
23.47 

23.95 
23.69 

22.03 

0.51 

0.55 

0.48 

0.46 

0.48 
0.5 

0.46 

0.53 

0.52 

0.49 

0.56 
0.52 

0.47 

0.4 

0.51 

0.54 

NA 

NA 

NA 

NA 

NA 

NA 

0.66 
0.52 

0.71 
0.5 

1.67 

0.18 

0.26 

0.02 

0.31 

0.26 

0.21 
0.24 

0.26 
0.19 

0.21 
0.28 

0.24 
0.18 

0.2 

0.24 

0.26 

0.28 
0.34 
0.33 

0.33 
0.34 

0.39 
0.32 

0.33 
0.38 

0.37 

0.25 

0.23 
0.29 

0.43 
0.49 
0.4 

0.28 

0.26 
0.3 

0.32 
0.34 

0.36 

0.43 

0.55 

Remarks 

Network Issue 
Network Issue 
Network Issue 
Network Issue 
Network Issue 
Network Issue 
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24-11-07 

| 2024-11-11 

51.5 EEAEEEEEEE EEEEEEE 
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F 

SI No. 

3 

4 

6 

7 

9 

10 

11 

12 

13 

14 

15 

16 

17 

18 

19 

20 

21 

22 

23 

24 

26 

27 

28 

29 
30 

Time 

2024-09-01 
2024-09-02 
2024-09-03 
2024-09-04 
2024-09-05 
2024-09-06 

2024-09-07 

2024-09-08 

2024-09-09 
2024-09-10 
2024-09-11 

2024-09-12 

2024-09-13 
2024-09-14 

2024-09-15 
2024-09-16 

2024-09-17 

2024-09-18 

2024-09-19 

2024-09-20 

2024-09-21 

2024-09-22 

2024-09-23 

2024-09-24 

2024-09-25 

2024-09-26 

2024-09-27 

2024-09-28 
2024-09-29 

2024-09-30 

Himachal Pradesh State Pollution Control Board 

l(mg/Nm3) Raw 

From Date: 2024/09/01 To Date: 2024/09/30 

Stack_1_RawMill_KILN_Unit1_155Mtr-PM-Stack 1 RawMill KILN_Unit1 155M Stack_1_RawMill _KILN_Uniti_15SM 

0,46 

0.46 
0.44 

0.46 

0.48 

0.47 

0.51 

0.49 

0,47 

0.61 
0.65 

0.47 

0.53 

0.54 

0.48 

0.54 

0.49 

0.45 

0.38 

0.44 

0.44 

0.46 

0.41 
0.43 

0.5 

0.47 

0.43 

0.44 

Site Name: ACC Ltd (unit 1) 

0.44 

0.4 

Report Name: Custom Report 

tr-NOx -(mg/Nm3) Raw 
217.69 
210.08 
215.51 
187.15 
103.35 

176.52 
166.28 
151.81 
181.88 
204.33 
223.13 
192.92 
208.61 

214.24 

172.98 
163.53 
195.33 
195.85 

34.15 

87.45 

146.49 

153.01 

151.58 

173.42 

180.93 

168.5 

184.59 

170.89 

166.5 

177.91 

tr-so2 -(mg/Nm3) Raw 
0.64 
0.89 
1.06 

2.08 

1.47 

1,15 

1.15 

0.49 
0.61 

0.88 
0.85 

0.62 

0.75 
0.85 

0.91 

1.57 

0.58 

0.39 

1.93 

0.85 

0.62 

0.44 
0.68 

1.06 

0.92 

0.96 

0.52 

0.52 

0.62 
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SI No. 

2 

3 

6 

7 

8 

9 
1 

11 

12 

|13 
|14 

15 
16 

17 

Time 

2024-11-01 
|2024-11-02 
2024-11-03 
|2024-11-04 
|2024-11-0S 
2024-11-06 
2024-11-07 
2024-11-08 

2024-11-09 
2024-11-10 

2024-11-11 
2024-11-12 

2024-11-13 
2024-11-14 

2024-11-15 

|2024-11-16 

|2024-11-17 

Himachal Pradesh State Pollution Control Board 

0.43 

|0.51 

Stack_1_RawMil_KILN_Unit1 155M Stack 1_RawMII_KILN_Unit1_155M |Stack_1_RawMill KILN_Unit1_155M 
tr-PM - (mg/Nm3) Raw 

0.61 

0.71 
J0.65 

2.32 

4.84 

4.94 

S.14 

|5.07 
5.04 

5.02 

5.03 

S.01 
5.35 

5.31 

Site Name: ACC Ltd (unit 1) 

4.99 

From Date: 2024/11/01 To Date: 2024/L1/17 
Report Name: Custom Report 

tr-NOx (mg/Nm3) Raw 
112.46 
199.28 

190.78 
178.06 
206.38 

325.56 
569.81 
555.52 

576.1 

587.71 
599.37 
601.81 

579.71 
601.28 

569.48 

564.3 
582.31 

tr-so2 - (mg/Nm3) Raw 
2.18 

2.13 

3.68 
2.25 
3.06 

|1.33 
o.18 

1.41 

1.09 

1.37 

1.46 

1.62 

1,86 

1.4 

|1.23 
1.42 

1.58 
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SI No. Time 

2 

3 

4 

6 

7 

8 

9 

10 

e=lelaeeaa=aazaaaaa 
11 

17 

13 

14 
1 

16 
17 

18 

19 

20 
21 

22 

23 
24 
25 

26 

27 

28 

29 
30 

2024-09-01 
2024-09-02 
2024-09-03 
2024-09-04 
2024-09-05 
2024-09-06 
2024-09-07 

2024-09-08 
2024-09-09 

2024-09-10 
2024-09-11 

2024-09-12 

2024-09-13 

2024-09-14 

2024-09-15 

2024-09-16 

2024-09-17 

2024-09-18 

2024-09-19 

2024-09-20 
2024-09-21 

2024-09-22 

2024-09-23 

2024-09-24 
2024-09-25 
2024-09-26 

2024-09-27 

2024-09-28 
2024-09-29 
2024-09-30 

Himachal Pradesh State Pollution Control Board 

Raw 

|Stack_1_RavwMill| KILN_Unit Stack_1_RawMill KILN _Unit2 
2122Mtr-PM -(mg/Nm3) 122Mtr-NOx -(mg/Nm3) Raw 

8.49 

9.16 

10.05 

NA 

NA 

10.51 

10.3 

10.2 

11.33 

11.18 

12.87 

11.65 

12.79 

10.95 

9.32 

7.44 

NA 

NA 

NA 

From Date: 2024/09/01 To Date: 2024/09/30 

NA 

NA 

NA 

NA 

NA 

NA 

NA 

NA 

NA 

NA 

Site Name: ACC Ltd(Unit 2) 

NA 

NA 

NA 

NA 

NA 

NA 

NA 

NA 

NA 

NA 

NA 

NA 

NA 

NA 

NA 

NA 

NA 

NA 

NA 

NA 

NA 

NA 

NA 

NA 

NA 

NA 

NA 

NA 

NA 

NA 

NA 

Stack_ 1_ RawMil KILN_Unit2Remarks 
122Mtr-SO2 - (mg/Nm3) Raw 

23.92 

22.05 

21.46 

NA 

NA 

23.31 

22.51 

21.99 

22.55 

22.09 

22.7 

22.75 

21.48 

22.85 

21.49 

22.32 

NA 

NA 

NA 

NA 

NA 

NA 

NA 

NA 

NA 

NA 

NA 

NA 

NA 

NA 

CEMS 

Network 
JIssue/ 
|Spare Part 
||ssue 

117 758



Date CM-1 

DD/MM/mg/Nm3 
14/11/202,0.1 
|13/11/2020.19 
12/11/2021.09 
11/11/202,0.7 
|10/11/2020.02 
|09/11/202}0.83 
08/11/202)0.77 
|07/11/2020.01 
|06/11/202}1.1 
05/11/2021.03 
04/11/2021.11 
|03/11/202,0.32 
02/11/2020.01 
01/11/202B0 

Gagal Cement Works Unit 
Cement Mills, Cooler ESP & Coal Mill Bag House 

CM5 

mg/Nm3 
4.79 

5.05 

5.2 

5.11 

5.08 

4.9 
4.67 

4.78 

4.52 

4.47 

4.4 

4.47 

4.65 

5.01 

|CM2 

mg/Nm3 mg/Nm3 
|0.07 

0 

0.01 

0.06 

0.04 

0.02 

0.01 

0 

|Coal Mill Gagal_| Cooler ESP 

|4.23 

3.46 

2.85 

1.06 

2.07 

2.29 

|2.86 
1.85 

2.66 
2.16 

3.94 

3.8 

1.63 

|3.54 

mg/Nm3 
|10.9 
10.54 

10.31 

10.37 

|10.48 

10.43 

10.53 
10.62 

10.61 

10.56 

10.42 

10.31 

10.65 

10.3 
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m; 

Date 

DD/MM/Y 
14/11/2024 
13/11/2024 
12/11/2024 
11/11/2024 
|10/11/2024 
09/11/2024 
|08/11/2024 
07/11/2024 
|06/11/2024 
|05/11/2024 
04/11/2024 
03/11/2024 
|02/11/2024 
|01/11/2024 

Gagal Cement Works Unit-i 
Cement Mills, Cooler ESP& Coal Mill Bag House CM-3&4 Cooler ESP 2 Cola Mill 1 Coal Mill2 Coal Mill 3 

mg/Nm3 mg/Nm3 mg/Nm3 
8.29 
6.43 

6.36 

7.5 

6.08 

6.29 

6.68 

7.64 

6.59 

6.73 

5.94 

5.98 

6.36 

5.92 G9oooooooo 
7.17 

5.18 

6.12 

8.15 

mg/Nm3 
0.75 

0.98 

0.99 

0.85 

0.58 

0.63 

0.57 

0 

4.6 
4.58 

4.59 

4.67 
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adani 
Cement 

ACC/GCW/EECC/25/03/03 

To, 

The Regional Officer, 
HP State Pollution Control Board, 

Near HPPWD Rest House, Dholra, 

Bilaspur 

Dear Sir, 

Subject :-Notice Under Air(Prevention and Control of Pollution) Act, 1981. 

This is in reference to the subject notice and letter # PCB/RO/BLP/(4) ACC Ltd. Unit-1(Vol 

XI)/2024- 2640-42 dated 17h March 2025. 

During the dates mentioned in the letter, we would like to inform you that there were very 

strong gusty winds in and around the plant area prior to the heavy downpour which contributed 

to the generation of fugitive emissions on 15 & 16 March 2025. On 11th and 12th March 

2025, the operation of the Line 1 Kiln was disrupted, causing a sudden tripping of the Kiln and 

resulting in fugitive emissions. This incident was promptly communicated to your esteemed 

office via e mail on 12th March 2025. Copy of the intimation letter is attached as Annexure A. 

However, from the CAAQMS data, you will find that there was no abnormality and from the 

CEMS stack emission reports and you will find the emissions are within limit. Calibration 

certificates of CEMS & CAAQMS are also attached as advised. Copy of the same is attached 
as Annexure B. 

ACC Limited 

Further. as your good self is well aware and intormed about the various initiative being taken 

by the company to eliminate the emissions at source are detailed below 

Gagal Cement Works 

Dy. No362 

VPO Barmana, Tehsil Sadar 
Distt. Bilaspur 174 013 

18th March 2025 

Himachal Pradesh, India 

Replacement of conventional single-Phase Transformer with third generation high 
frequency three phase transformer, having cost of INR S5.0 Lakhs. 

CIN: L26940MH1936PLCO02515 

.com 

Registered Office: Cement House, 121, Mafiarshi Kve Road, Mumbai 400 020, Maharashtra, lodia 
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Replacement of damaged Inlet Duct of ESP with the new hard-faced duct along 

with the Expansion Joints, costing approximately INR 1.25 Cr. 
Complete overhauling of the Cooler ESP, replacement of FRP Insulators, Support 

Insulators, Migi Coil Rappers, costing approximately INR 18.0 Lakhs. 
We had issued several Purchase Orders for the maintenance of the Kiln, its associated 
auxiliaries, and air pollution control devices, The details of the purchase orders released are 
detailed below and are enclosed as Annexure C. 

PO # 1200983063, 1200983079 & 1200983081 - M/s Caltronic Controls -Cost- INR 
8.8 Lakhs 

" PO # 1200985802 - M/s AOF Filtration System -Cost- INR 0.3 Lakhs 

PO # 1200982064 - M/s Diffusion - Cost - INR 85.8 Lakhs 

PO#1200988869 - Bansal Crane Services - Cost - INR 27.8 Lakhs 

PO # 1200981074 - M/s RK Power- Cost - INR 55.0 Lakhs. 

PO#1200990475 & 1200993449-M/s RK Power -ESP Overhauling & Servicing Work 
-Cost INR 9.0 Lakhs 

PO#1200983941 & 1200978228- M/s Dolar Gold -Cost- INR 21.1 Lakhs 

PO# 1200982724- M/s Maxtech - Cost -INR 47.2 Lakhs 

PO# 1200975783/1200991460 - M/s Thermax (OEM)-ESP Inspection- Cost INR 6.0 
Lakhs 

Further, we would like to mention that we have a dedicated experienced team in the plant for 

the upkeep & maintenance of Air Pollution Control Devices. This team is exclusively 

maintaining the air pollution control devices only. Copy of Purchase Order attached as 
Annexure D. 

We would also like to mention th¡t to mitigate the fugitive emissions, we are operating Heavy 

Duty Truck Mounted Vacuum Cleaners and road sweepers inside the plant. In addition, we 

have deployed water tanker for water sprinkling inside the plant. Rain guns and pop ups are 

under operation at various plant locations to suppress dust emnissions. 

Following the Kiln shutdown, emission monitoring was conducted by the plant team and a 
NABL-accredited third party. The results are within the prescribed limits and are attached as 
Annexure E. 
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Further we would like to draw your kind attention 

actions taken and the updated 
January 2025 

(NGT) Committee and the observations raised during their inspection. Below is a summary of the 

1. 

2. 

3. 

4. 

5. 

6. 

Installation of GI Sheets 

progress as of today, 

to the visit 

complainant's house. 

A total of 150 meters GI Sheets of 6-meter length have been installed above the existing 3-

following 

meter-high wall along the boundarv of the complainant's house and the Packing noas 

Three Layer Plantation: 

New Tyre Washer at Cement Out Gate: 

of the 
National 

Green 
Tribunal 

A three-layer plantation is in progress along the packing house boundary wall and 

the NGT team's visit on 18th 

Z200 Saplings have been purchased and approximately 1000 plants of varying heights nave 

already been planted at different locations within the plant. 

Dust Suppression System : 

Tyre washer at the Cement exit road has been commissioned. 

The existing Tyre washer at the Raw Material Gate has been cleaned and modified. 

The above actions addressed the environmental improvement points raised during the NGT 

team's visit. Supporting photographs are attached as Annexure F for your reference. 

Rain guns have been installed along the Fly ash Bulker/DG Set road to suppress fugitive 

emissions. 

Bag Filter installation at Clinker Loading Station: 

New Clinker Loading Station Project 

Mist Fog Canon have been purchased and installed at various plant locations to suppress 

fugitive emissions. PO copy of the same is attached as Annexure G 

In addition to the existing bag filter having capacity of 21,000 m3/hr capacity, we have 

installed and commissioned an additional bag filter having capacity of 20,000 m3/hr, 
required for further improvement in the environmental condition during the operation of 
the clinker loading station. PO copy of the above is attached as Annexure H 

In addition to above, it further gives us pleasure to share with you that groundbreaking 
ceremony of the Gagal II Clinker Loading Station Project has been performed on 14th 
February 2025. The project is being executed under capital expenditure (Capex) approval. 
and the project will be completed by December 2025. Write up on the samne with drawing is 
attached as Annexure I. 
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We would like to assure you that the ACC Limited remains committed to environmental 

protection as a responsible Corporate Citizen and will continue to take necessary measures to 

improve environmental conditions in and around the plant premises. 

Thanking you, 
Yours faithfully, 
For ACC - (Gagal), 

(Sandéep Kumar) 
Chief Plant Manager 

Gagal Cement Works 

CC:- Hon'ble Member Secretary, HPSPCB, Shimla, for the sake of information please. 

Consent Branch, HPSPCB, Shimla, for the sake of information please. 
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3/18/25, 5:59 PM 

Kiln Trip due to Roller Bearing Temperature 

Outlook 

To 

From Sandeep Sharma <SANDEEP,SHARMA9@adani.com> 

Date Wed 3/12/2025 4:31 PM 

Cc 

Mail - Sandeep Sharma - Outlook 

HPSPCB RO Bilaspur <pcbrobilaspur1 @gmail.com> 
Sandeep Kumar <sandeep.seerah@adani.com>; Durqanath Khaware <durganath.khaware @adani.com>; 
Mayurkumar Dhokia <mayur.dhokia@adani.com>; Kameshwar Sharma <kameshwar.sharma@adani.com> 

Dear Sir, 

This is to inform you that our Line 1 Kiln operation is disturbed since yesterday, as Kiln roller bearing was 
running high, due to which Kiln tripped. Further, after resolving the issue, the Kiln couldn't be rotated 
due to initial high torque. 

Now, the issue has been resolved, and Kiln is restarted. It is under observation and process stabilization. 
This is for your information please. 
Regards, 
Sandeep Sharma 

htps://outlook.office365.com/mailid/AAQKAGM6ZmNIZWaOLTESODctNGJYyliMGlyLWY5ZDM5OWZmMGUOYOAQALD�ZnaiPsdCqmfFV3V'2E. 1/1 

lo. 

ti 

V20 
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Himachal Pradesh State Pollution Control Board 

From Date: 2025/03/10 To Date: 2025/03/1S 
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Sheeting Done along with Three Layer Plantation 
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Plantation-Saplings 
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VO: 147 

UdAAAn 
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Three Layer Plantation at various plant locations 
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Sheeting Work under progress for remaining patch 

udAAAn 

tXCG 

XE2101 

| STRICTLY PAIVATE AND CONFIDENTIAL 

adani 

Ambuja Cement 

Cement 

ACC 

132 773



Road Sweeping Inside Plant 
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Water Sprinkling Inside Plant after Road Sweeping 
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Water Sprinkling Inside Plant 
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Water Sprinkling at Raw Material Weigh Bridge 
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Water Sprinkling at Bulker Movement & DG Set Road 
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Mist Gun Operation 
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Tyre Washer Commissioned at Cement Exit Road 
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Water Sprinkling at Cement Exit Road 
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Latest photographs depicting compliance/action taken by M/s ACC 

Cements Ltd. 

 

S. No. 01: Unloading Section (Limestone, Coal & other relevant material) 

 
Photograph No. 1: Shows crusher hoppers with atomized mist fog system, wind breaker etc 

 

 
Photograph No. 2: Shows rain guns on haulage road towards crusher hopper at Mines 

Annexure R-5/8
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Photograph No. 3: Shows boundary wall / GI curtains between crusher and village at Mines site 

 

 
Photograph No. 4: Shows Limestone mines crusher hoppers with atomized mist fog system to supress 

fugitive dust 
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Photograph No. 5: Shows covered conveyor belts for limestone transfer from mining area to plant 

 

 
Photograph No. 6: Shows covered conveyor belts for limestone transfer from mining area to plant 
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S. No. 02: Material handling section (Including transfer points) 

 
Photograph No. 7: Shows covered conveyor belts inside ACC cement plant premises 

 

 
Photograph No. 8: Shows covered fly ash tippler area 
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Photograph No. 9: Shows covered conveyor belts for material transfer 

 

S. No. 03: Coal Storage Section 

 
Photograph No. 10: Shows Coal Storage Gantry covered with GI sheets 
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Photograph No. 11: Shows rain guns operating on road to Coal Storage area 

 
Photograph No. 12: Shows rain guns operating on road to Coal Storage area and coal loaded trucks 

stoppage 
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Photograph No. 13: Shows rain guns operating on road to Coal Storage area  

 

S. No. 04: Clinker Cooler Section 

 
Photograph No. 14: Shows Cooler ESP of Unit-I along with stack  
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Photograph No. 15: Shows Cooler ESP of Unit-II along with stack  

 

S. No. 05: Clinker Stock Pile Section 

 
Photograph No. 16: Shows Bag house filter on Clinker silo  
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S. No. 06: Storage of Limestone, Gypsum, Fly Ash & Other material 

 
Photograph No. 17: Shows Limestone gantry for storing limestone covered with GI sheets 

 

 
Photograph No. 18: Shows Limestone stacker reclaimer covered 
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Photograph No. 19: Bag house filters installed over Fly ash silo & clinker silo (Left to Right) 

 
Photograph No. 20: Rain guns installed on haulage road to limestone stock pile to supress road dust 
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S. No. 07: Cement Packing Section 

 
Photograph No. 21: Bag house filters installed over Cement packing section of Unit-I 

 

 
Photograph No. 22: Bag house filters installed over Cement packing section 
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Photograph No. 23: Bag house filters installed over Cement packing section of Unit-II, Curtains provided 

at cement packing section and further under progress for extension of cement packing section to control 

fugitive emissions 

 

 
Photograph No. 24: Bag house filters installed over Cement silos 
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S. No. 08: Silo Section 

 
Photograph No. 25: Bag house filters installed over Cement Silo Unit-I 

 

 
Photograph No. 26: Bag house filters installed over Cement Silos Unit-II 
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Photograph No. 27: Covered raw material silo (Unit-I) 

 

S. No. 09: Roads 

 

 
Photograph No. 28: Paved exit road in front of Sh. Kashmir Singh Poultry Farm with water sprinkling 
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Photograph No. 29: Paved exit road with water sprinklers on boundary wall of ACC Cement plant 

 

 
Photograph No. 30: Paved road inside ACC Cement plant 
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Photograph No. 31: Vacuum cleaner inside ACC Cement plant 

 

 

 
Photograph No. 32: Paved road inside ACC Cement plant 
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S. No. 10: Tyre Wetting Section 

 
Photograph No. 33: Newly installed tyre washer at Cement exit Gate towards Sh. Kashmir Singh Poultry 

Farm 

 

 
Photograph No. 34: Newly installed tyre washer at Cement exit Gate towards Sh. Kashmir Singh Poultry 

Farm 
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Photograph No. 35: Sedimentation tanks for recirculation of water along with O&G trap installed at 

newly installed tyre washer at Cement exit Gate towards Sh. Kashmir Singh Poultry Farm 

 

 
Photograph No. 36: Tyre washer installed at material exit Gate 
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Photograph No. 37: Sedimentation tanks for recirculation of water along with O&G trap installed at tyre 

washer at material exit Gate  

 

S. No. 11: Plantation inside Plant premises 

 
Photograph No. 38: Plantation inside working area  
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Photograph No. 39: Plantation inside working area 

 

 
Photograph No. 40: Plantation inside working area  
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S. No. 12: Three LayerPlantation towards Sh. Kashmir Singh Poultry Farm 

 

 
Photograph No. 41: Three Layer Plantation carried out towards Sh. Kashmir Singh Poultry farm  

 

 
Photograph No. 42: Three Layer Plantation carried out towards Sh. Kashmir Singh Poultry farm 
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S. No. 13: Installation of MS Sheet towards Sh. Kashmir Singh Poultry Farm 

 

 
Photograph No. 43: Approx. 9 meters high extension of MS Sheet towards Sh. Kashmir Singh Poultry 

Farm and around the boundary of packing section and total 130 meters length wise sheets has been 

installed 

 

 
Photograph No. 44: Installation of MS Sheet is under progress 
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S. No. 14: Rain guns installed towards Sh. Kashmir Singh Poultry Farm and exit paved 

road 

 

 
Photograph No. 45: Rain guns installed towards Sh. Kashmir Singh Poultry Farm and exit paved road 

 

 
Photograph No. 46: Rain guns installed towards Sh. Kashmir Singh Poultry Farm and exit paved road 
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S. No. 15: New Clinker Loading station 

 
Photograph No. 47: M/s ACC Limited is in progress to install new clinker loading station to cater 

additional load of clinker loading 

 

S. No. 16: Air Pollution Control Devices installed in ACC Cement Plant 

 
Photograph No. 48: Bag house filters attached to Clinker Stock Pile (Silo) (RHS) and Clinker Tunnel belt 

venting (LHS) 
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Photograph No. 49: Bag house attached to Main Kiln of Unit-II 

 

 
Photograph No. 50: Bag house filters attached to Coal Mill of Unit-II 
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Photograph No. 51: Bag house filters attached to Coal Mill of Unit-II 

 

 
Photograph No. 52: Unit-I Kiln Main Bag House 
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Photograph No. 53: Unit-I Raw Mill Bag House 

 

Photograph No. 54: Unit-IKiln Main Bag House and 

stack of height 155 meters 

 

S. No. 17: Existing Clinker Loading section 

 
Photograph No. 55: Covered existing Clinker Loading Station with the sliding door and mist gun 

installed to suppress fugitive dust emissions 
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Photograph No. 56: Covered Clinker Loading Station with the sliding door and atomized mist gun 

installed to suppress fugitive dust emissions 

 

S. No. 18: Rain Guns installed within premises 

 

Photograph No. 57: Rains guns installed within plant premises to suppress road dust 
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Photograph No. 58: Rains guns installed at material exit gate to suppress road dust 
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